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SHRI GOVINDA REDDY (Mysore): On a 

point oi clarification. Can the hon. Minister 
explain what he said, namely, "on a mutually 
satisfactory basis the Corporation is to be 
established"? 

SHRI M. C. SHAH: The main object of this 
Corporation will be to provide funds for 
setting up new industries, assisting existing 
industries for expansion and modernising and 
making technical advice available. So when a 
mutually satisfactory basis has been found, it 
will go on. 

SHRI KISHEN CHAND (Hyderabad): On a 
point of clarification, Sir. There is an 
Industrial Finance Corporation already in 
existence. How will it be different from this 
Industrial Development Corporation and what 
will be the various functions of the two? 

SHRI M. C. SHAH: The Industrial Finance 
Corporation lends loans to those industries 
which have been already established. Now 
the objectives of this Corporation are the sett-
ing up of new industries, assisting existing 
industries for expansion and modernising and 
making technical advice available. These are 
the threefold objectives of this Corporation. 

MR. CHAIRMAN: Now we get back to the    
Railway    Budget    discussion. 

THE BUDGET  (RAILWAYS),  1954-55. 
—GENERAL DISCUSSION—contd. 

SHRI INDRA VIDYAVACHASPATI 
(Uttar Pradesh): 

 

[MR. DEPUTV CHAIRMAN in the Chair.] 
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[Shri  Indra Vidyavachaspati.J 

AN HON. MEMBER: 

.SHRI   INDRA  VIDYAVACHASPATI: 
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[For English translation, see Appendix VII, 
Annexure No. 56.] 

SHRI H. N. KUNZRU (Uttar Pradesh) : Mr. 
Deputy Chairman, I should like to begin by 
congratulating the Railway authorities on the-
arrangements made by them in connection 
with the Kumbh Mela. They have been trying 
for about 25 years, or more to handle the Mela 
traffic as. efficiently as possible, but I think it 
will be admitted by everyone conversant with 
the arrangements made by the Railways in the 
past that the efficiency displayed by them in 
con- 
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[Shri H. N. Kunzru.] nection with the last 
Kumbh Mela exceeded anything done by them 
before. There were defects undoubtedly, but 
on an occasion like this it is not possible to 
make the arrangements perfect. This was 
recognised, I think, by the public and even by 
the passengers themslves. I have no doubt that 
attempts will be made in the future to remedy 
even those grievances that the passengers 
suffered from this time, but it is a pleasure to 
me to say that the Kumbh Mela traffic was 
handled with greater efficiency this time than 
at any previous time. I trust that the 
experience gained on this occasion will be 
utilised to improve on the arrangements made 
recently. 

Sir, before I deal with the Railway Budget, 
there are certain general questions that I should 
like to refer to briefly. The existing members of 
the so-called Railway Board will retire in the 
course of this year. One member will retire in 
April, one in June and one in September. I do 
not know what the intentions of the Gov-
ernment are with regard to the future 
composition of the Board and its functions, but 
I must say that the present state of things is 
highly unsatisfactory. In my opinion, the 
Railway Board should, as soon as possible, be 
reconstituted on the old lines, i.e., it should 
have a Chief Commissioner at its head. At the 
present time, it has two Secretaries, a Financial 
Commissioner and the Chairman of the Board 
whose function it is to preside over the mee-
tings of the Board, and every member "has 
access to the Minister for Railways. Everyone 
will agree with me when I say that there can be 
no doubt about the Railway Minister's industry, 
conscientiousness and desire to serve the 
public, but he is working under a system which 
cannot enable him to produce the best results. It 
is fair neither to him nor to the public. The 
sooner it is, therefore, changed. the better. I 
hope that in the course of this year, steps will 
be taken to really establish a Board on the old 
lines. 

The Railway Minister has referred in his 
speech to the establishment of an Efficiency 
Bureau. "This Bureau", he said, "has been set 
up for investigating and eliminating outmoded 
and costly practices and for evolving suitable 
techniques for efficiency measurements in 
diverse fields of Railway operation and 
management." Really these words, I submit, 
do not enable one to know fully the scope of 
enquiries of this Efficiency Bureau. It has been 
asked for the present to deal with the question 
of delay in the yards, but what we should like 
to know is: What are its precise functions? 
Will this Bureau deal only with such questions 
as are referred to it by the Minister for 
Railways or by the Railway Board, or will it 
be able to take up questions, on its own ini-
tiative, which seems to it to be interfering with 
the efficient working of our Railways? If it 
will deal only with questions that are referred 
to it by higher authorities, I am afraid that it 
will not be able to do as much good as it might 
be expected to do. If all that is needed is that a 
particular question should be investigated, I 
submit that the research organisation 
possessed by the Railway Board might be 
expanded, but if the purpose of this Bureau is 
to look into all those matters that are an 
obstacle to the better working of the Railways, 
then I submit that the Bureau should not be 
restricted to the investigation of questions 
referred to it but should be given permission to 
investigate questions on its own initiative. 

Another point of general importance that I 
should like to refer to is the agreement 
concluded recently between the Government 
of India and the United States of America in 
connection with its Technical Co-operation 
Programme. Now, one of the things mentioned 
in this agreement is this: It is stated there that 
"a survey will also be made under this project 
of the needs of the Railway system in order to 
carry out its functions in the economic 
development plans of the country. The 
specialists required for   such  survey  from   
outside   India 
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and requested under this project will be 
furnished by the Technical Cooperation 
Mission." It is cle'ar, therefore, that the' 
agreement that has been concluded does not 
deal merely with the supply of the rolling 
stock needed by the Indian Railways but also 
with the supply of technical assistance. I 
should have thought, Sir, that our Railway 
requirements were well known and needed no 
further investigation. We all know where the 
deficiency lies. We know that it lies not 
merely in respect of its rolling stock but also 
in respect of those factors which bear vitally 
on the efficiency of the Railways. I should, 
therefore, like to know why it has been 
considered necessary to obtain foreign 
assistance  in   this  matter. 

Perhaps Government are not satisfied that 
such examination as has been made of the 
needs of the Railways is satisfactory and, in 
their opinion, a further investigation is needed. 
If so, I should like to know what is the method 
proposed by the Government in dealing with 
this matter. Do they propose to get, say, one 
expert at a time to deal with a particular 
question, or is it their purpose to get a Mission 
the officers of which will be conversant with 
different branches of railway working, so that 
a comprehensive survey might be made of the 
requirements of our Railways? I hope, Sir, that 
the second method will be pursued. If an 
investigation is at all necessary then it is 
desirable that it should not be too narrow. The 
Mission whose assistance is sought should be 
free to look into all questions and to make 
such suggestions as it can to imorove the 
working of our Railways and to enable them 
to know what are the conditions that must be 
satisfied before its suggestions can be realised 
or put into effect. 

PROF. G. RANGA (Andhra)- What about 
the Efficiency Board? Why not it be tacked 
on to this? 

SHRI H. N. KUNZRU: Now, Sir, I come to 
the Budget that has been placed before us.    
The revenue from 

third class passenger traffic went down for the 
first time in the year 1952-53, it was stated in 
1953-54. The estimates of passenger earnings 
were therefore cautiously framed in 1953-54, 
but even these cautious estimates have not 
been fully realised. While we are told that 
there is no diminution in the earnings from the 
upper-class passenger traffic, there has been a 
reduction of about Rs. 52 lakhs in the earnings 
from the third-class passenger traffic. But we 
are told for our consolation that "the reduction 
of 6 per cent, in the earnings pertaining to 
third class can be viewed as due to difference 
in the method of estimating." It is further 
stated that this reduction does not reflect any 
material change in the trend of traffic. The 
explanatory Memorandum does not tell us 
what this difference in the method of 
adjustment is. The information given on the 
first page of the explanatory Memorandum 
does not indicate this. There is something said 
there, Sir, about the apportionment of the 
earnings from inter-railway traffic movements 
and so on. But what I am considering is the 
figure for our Railways as a whole. I should, 
therefore, like the Railway Minister to tell us 
what this method of adjustment is which 
accounts for this drop of Rs. 52 lakhs in the 
earnings from third class passenger traffic. I 
should like to know, Sir, in this connection 
whether we have investigated the reason for 
this reduction in the earnings from third-class 
passenger traffic. This is a matter of great 
importance to us. But it does not appear from 
the Budget statement that the matter has at all 
been examined. At any rate, if it has been, we 
have not been told what the result of the 
investigation is. I venture, therefore, to draw 
the attention of the Railway Minister to this 
matter. If there are any remediable difficulties, 
then we should take the earliest possible steps 
to remove them. Since we are deeply 
interested in the stimulation of traffic, it is 
obviously necessary that we find out what is 
hampering the development of one part of that 
traffic, viz., passenger traffic. 
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[Shri H. N. KunzruvJ 
Sir, my hon. friend, the Railway Minister, 

has pointed out to us that owing to the 
dwindling Railway surplus he is unable to find 
money for new Railway projects and he has, 
therefore, asked us to consider how the money 
required for new construction might be 
obtained, and he gives it as his opinion that it 
would be possible to find this money only by 
agreeing to a system of recovery of charges on 
the basis of inflated mileage for a limited 
period so that the projects may not be 
financially burdensome. Sir, he has told us that 
this question has been engaging his attention 
for some time. I wish that he had given us 
fuller information on this subject. What is the 
proposal that he is inclined to adopt? This is 
only another way of saying that either the fares 
will be increased or that cess will be levied on 
the existing fares. 

PROF. G. RANGA: Throughout India? 

SHRI H. N. KUNZRU: The surcharge will be 
levied on the existing fares. One obvious 
question that arises in this respect is whether 
this surcharge will be levied on passenger 
traffic only or on goods traffic as well and only 
on those Railways where new constructions are 
required or on all Railways. These are points on 
which it is necessary for Government to give 
information as quickly as possible. Whatever 
their reply may be, I venture to say that they 
cannot come to us to ask for extra funds. They 
cannot expect us to agree to a virtual 
enhancement in the freight rates and passenger 
fares or any one of them, without assuring us 
that they are taking all possible steps to 
increase the Railways' revenue, to work the 
Railways efficiently. Our function is not merely 
to agree to such financial proposals as the 
Railway Minister may place before us. Our 
duty as representatives of the public is also to 
find out how the money that we have given 
already has been spent. If that is not being used 
to the best advantage, we 

have a right to say to him that he is not 
morally justified in stretching his hand again 
before us and asking for more money. I do 
not want to deal with this matter in detail at 
this stag© for I shall have to say something a 
little later about the working of our Railways. 
But I warn him that the public will not view 
his proposal with favour unless he can assure 
it that the enhancement of rates and fares is 
an; unavoidable necessity. 

Sir, before I pass on to a consideration of 
the two most important questions that I 
should like to deal with this afternoon, 
namely, regrouping and operational 
efficiency, I should like to congratulate the 
Railway Minister on having decided to 
resume the apportionment of earnings from 
interchange of railway traffic between the 
different zones. It was pointed out to me last 
year that this was necessary 

i in order to enable the authorities to-exercise 
proper control over the efficiency of the 
various zones. I am glad to say that the 
suggestion that was made last year has been 
accepted.   I am also glad that the method of 

i apportionment that will be adopted in future 
will be simpler than that fol- 

t lowed in the past. We have not been told 
exactly what it is. Perhaps it is that 
recommended by the Railway Enquiry 
Committee. But I should like to know 
definitely what is the method of 
apportionment that is proposed by the 
Railway Board. 

Now I come to the question of the-i working 
of the regrouped railways. The Railway 
Minister promised us-last year to give 
information to us in regard to this matter in 
connection with this Budget. Sir, I do not want 
to use strong language, but I cannot say that the 
pamphlet that has been j laid before us does any 
credit to the  Railway Board or to the Railway 
Minister. I say with all respect to him that if he 
had nothing better to place before us, he should 
have told us that he was unable to give any 
further information than was contained in the 
Railway Administration Reports. 
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There are certain explanatory statements in 

the pamphlet that has been given to us. But I 
have already said that they are not such that 
they do any credit to the Railway Board. It is 
not possible for me to deal with all the points 
mentioned in the pamphlet entitled "Review of 
working of the regrouped Railways". I can 
deal only with a few conditions and I shall 
first take the general remarks made on pages 
5, 6 and 7. It is not claimed, Sir, that 
regrouping has resulted in financial economy. 
The difficulties of making any reliable 
estimate on this subject are pointed out; but I 
have no doubt that had it been possible for the 
authorities to claim that the regrouping had led 
to economy, they would certainly have said 
so. Apart from what has been said in the pam-
phlet, it is clear that the new arrangements 
could not have led to economy. In 1951-52 the 
total number of officers was 2,241 while the 
total staff, excluding officers, was about 
9,20,000. In 1952-53, the number of officers 
was 2,451, that is to say, 200 more than in the 
previous year. wflAjfe the total staff was only 
1,23,000, or 3,000 more than in the previous 
year. So there has been an increase of 200 
officers when there was only an increase of 
3,000 in the staff excluding the officers. 

PROF. G. RANGA: Therefore, the 
Administration  is  very happy. 

SHRI H. N. KUNZRU: One of the 
advantages claimed for the regroup 
ing is that the movement of traffic 
has been freer at points of interchange 
and      transhipment.      Among the 
junctions at which this has happened are 
mentioned Moghal Sarai, Morad-abad and 
Bareilly. Now, Sir, Moghal Sarai was 
formerly a part of the East Indian Railway; it 
was not a point of interchange of traffic at all. 
If the movement through Moghal Sarai has 
been better than before it surely cannot be due 
to the regrouping of railways. Moghal Sarai 
was not formerly a point of interchange while 
it is so now. What this proves is exactly the 
reverse   of   what   the   Railway  Board 

134  C of SD 

seek out to prove If, in spite of Moghal Sarai 
being a point of interchange, traffic can move 
freely, it is obvious thai even without 
regrouping this purpose could have been 
secured. 

Now, Sir, take Moradabad and Bare-illy, 
they are points of transhipment where the 
North Eastern Railway meets the Northern 
Railway. There has been no change in this 
respect. The position is exactly as it was be-
fore and if, therefore, more traffic has passed 
through these fines it cannot be due to 
regrouping. I could give other instances of the 
same kind but it is not necessary to do so. I 
think we can fairly conclude from what has 
been stated here that the better movement of 
traffic has nothing to do with the regrouping 
of railways. 

Now, Sir, I shall turn to the question of 
opportunities offered by regrouping for 
reducing a certain number of administrative 
units and utilisation of locomotives and 
coaches more economically. It is said, in the 
pamphlet that I have referred to, "unification 
of the Great Indian Peninsula and the Nizam's 
State Railways similarly facilitated the 
running of through train services on the broad 
gauge which has led to some savings in 
rolling stock". Sir, if this means anything at 
all, it means that pooling should be of great 
advantage to the railways and yet pooling has 
been obstinately opposed by the railway 
authorities. My hon. friend the Railway 
Minister told us last year when I raised this 
question, that this matter was being 
considered, that something had been done in 
this connection already and that the question 
would be pursued more vigorously in future. 
But, he has not said a word on this subject in 
his speech. I should like him to make good 
this deficiency now. Where does this question 
of pooling stand now? What further steps 
have been taken by the Railway Board under 
his guidance to give effect to the 
arrangements recommended more than five 
years ago by the Railway Enquiry 
Committee? Sir, there; are methods by which 
the    efficiency    of the rail- 
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[Shri H. N. Kunzru.] ways could have been 
improved a great deal without regrouping and 
this pamphlet indirectly admits the 
advantages of pooling of engines. Yet, as I 
have already said, the progress made in this 
respect is extremely unsatisfactory. 

There  is one more  question that I should 
like  to refer to.   The  Eastern Zone, as stated 
in this pamphlet, carries about  50  per cent,    
of the total traffic.    If  a   railway      which   
carries half  the traffic can  be efficiently ad-
ministered by one  authority,  what  is the need 
for  having six  zones?  Why not increase the 
size of the zones further and bring about more 
economy? I suggest,  Sir,  as  I shall  show 
later, that the results of the working of the 
railways   during   the   last   two   years are  
such  as   to  lead   us  to  the   conclusion that  
a change is  imperatively required lest the 
efficiency of the railways  should    suffer    
seriously.    It   is needed at least in connection 
with the Eastern  Railway    where    the  load 
is more  than  any  railway  Manager can bear.   
What Mr.  Mathur was  able  to do  is  not  a  
fair  test  of  what  other General   Managers   
may   be   expected to do.   1 think it would be 
no reflection on the efficiency of other General 
Managers if they fail to discharge the heavy  
duties  that  fell  to   the lot   of Mr. Mathur 
while he was the General Manager   of    the    
Eastern    Railway. They  may  not   enjoy  the   
advantages that he did and if for no other 
reason, at least for this reason, it should not be 
regarded  as  a  matter  of  discredit tc  them if 
they  find  the burden too heavy for 
themselves. 

Sir, the efficiency of the railway 
administration can be judged only by 
referring to certain figures which are regarded 
as indices of efficiency. Now, take, Sir, the 
engine miles per engine day on line first 
because the utilisation of power is the most 
important requirement for the improvement of 
railway working and for the movement of 
traffic. We are told that while the engine 
miles per engine day were 78  in  1951-52, 
they were 80  in 

1952-53 but it has to be borne in mind that the 
engine hours have increased in 1952-53. On 
the broad gauge—you are taking into account 
both goods and passenger traffic—you would 
find that the increase was due only to the 
increased working of the engines. The engines 
had worked for a longer period. And therefore 
the number of engine miles per day was a 
little more than in 1951-52, but this does not 
show-that the standard of performance was 
high. 

On the metre gauge the engine miles per 
engine day were 75 in 1951-52 snd stood at 
the same figure in 1952-53. There had been no 
improvement there. Then, Sir, take the 
question of wagon miles per wagon day. The 
figures relating to this matter tell the same tale 
as the engine miles per engine day. The 
position on the broad gauge is a little better 
than on the metre gauge, but this improvement 
is accounted for by the increase in engine 
hours. What is however important to note is 
that the speed of goods trains-is going down 
According to the pamphlet entitled 'The Indian 
Railways* the average speed of goods trains 
in Class I or Government Railways was. 10.8 
in 1950-51, 10.7 in 1951-52 and 10.4 in 1952-
53, that is, there has been a progressive 
reduction though the total  reduction   is   
extremely   small. 

There has been similarly a reduction on the 
metre gauge during the last four years. In 
1949-50 the averaee speed on thl jfmetre 
gauge was 9.6, in 1950-51 it was 9.3. In 1951-
52 it was 9.2 and in 1952-53 it was 9,1. Here 
too fhere ha)s been a progressive reduction 
which is more than that on the broad gauge. 
Now one of the reasons given for this 
reduction in the pamphlet, on the working of 
the regrouped railways is that the re-laying 
programme on certain sections was being 
intensively carried out and that restrictions on 
speed had to be placed consequently. Now, 
Sir, if there is anything in this argument it 
should apply to passenger traffic as much as 
to goods traffic. But we know that so far as 
passenger traffic is con- 
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cerned it has not been affected by this. At any 
rate we are not aware that it has been affected 
by this. Some other reasons also have been 
given which I need not go into, but it is clear, 
Sir, that the performance of our railways is 
going down. 

SHRI  H.   P.   SAKSENA   (Uttar  Pra-
desh):  May be due to old age. 

SHRI H. N. KUNZRU: There are other 
figures that can be cited in support of what I 
have said, but it is unnecessary to place more 
figures before the House for they will only 
serve to confuse hon. Members. It is my sad 
duty to point out that there must have been a 
further deterioration in the current year, that 
is, in the year 1953-54. The figures that I have 
been able to obtain show that the wagon 
turnround figures have deteriorated, have gone 
down. I shall not read out those figures 
because I am certain that the hon. the Railway 
Minister is fully acquainted with them. 

Taking, Sir, the broad gauge railways as a 
whole it can, I think, be said without any 
exaggeration that there has been a 
deterioration in every month in 1953-54 as 
compared with the corresponding month of 
1952-53. Almost the same thing can be said 
with regard to the metre gauge pools, the 
Northern pool and the Southern pool. Some 
railways have done better than others. Indeed 
some have improved their performance. But 
the deterioration is marked in respect of the 
Northern Railway. Both its brcra$. gauge and 
its metre gauge sections have deteriorated. 
This also shows that the Nizam's Railway 
which was a model of efficiency at one time 
has suffered on account of regrouping. 

SHRI KISHEN CHAND: Very severely. 

SHRI H. N. KUNZRU: 1 hope that the 
Railway Minister will be able to place before 
us facts which will show that this section has 
not been affected adversely by regrouping. It 
will be really one of the saddest chapters in 
the history of our railways if regroup- 

ing resulted in bringing down the efficiency 
of a railway that was noted formerly for its 
highly efficient working. 

There is just only one more figure that I 
shall draw the attention of the House to before 
1 finish dealing with the subject. I have 
spoken so far, Sir, of the efficient working of 
the railways, that is, of their standard of 
performance, but I should like the House now 
to consider whether the results that have been 
achieved have been gained without incurring 
undue expenditure. 

Now one of the most important items on 
the expenditure side is the consumption of 
coal by the railways. I find that there was a 
deterioration in 1952-53 as compared with 
1951-52 in respect of the consumption of 
coal. The consumption in 1951-52 on goods 
trains per thousand gross ton miles was 160.8 
and 166.5 in 1952-53, that i'i, the 
consumption has risen by nearly six lbs. per 
thousand gross ton miles. The increase in 
respect of passenger trains has been much 
smaller. 

But there too there is an increase of 1.6 lbs. 
On the metre gauge there has been an 
improvement in respect of goods traffic. The 
consumption has gone down from 202.1 lbs. to 
201.3 lbs. but in respect of passenger traffic it 
has gone up from 230.7 lbs. to 266.8 lbs. This 
shows, Sir, that taking the railways as a whole 
we have spent a large sum on account of this 
extra fuel consumption. According to my 
calculation the saving would have been over 
2,000 tons had the standard in 1952-53 been 
what it was in 1951-52. Now, taking Rs. 25 
per ton as the average of the prices of coal at 
the various places, the extra cost on account of 
fuel consumption in 1952-53 comes to nearly 
Rs. 50 lakhs. Sir, it seems to me clear 
therefore that the railway authorities cannot 
claim either Iphat the railways are working 
efficiently or that regrouping has enabled them 
even to maintain the old standard of 
efficiency. I think, Sir, that it is high time for 
the Railway Minister to deal with this question 
courageously.   The  figures  that  are  before  
him 
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that all is not well with the railways. We 
cannot say that our officers have deteriorated. 
Their knowledge and experience have grown 
and I have no doubt that they are working 
with zeal and industry in order to get the best 
out of the machine with the working of which 
they have been entrusted, but the work that 
has been placed on them is unduly heavy. I 
think that both the Railway Board and the 
Railway Minister should have the courage to 
acknowledge this and make changes in order 
to secure efficiency before it is too late. If the 
Railway Board is again established on the old 
basis and the zone that each General Manager 
is asked to look after is reduced. I have no 
doubt that better results would be obtained. I, 
therefore, once more impress on the Railway 
Minister the need for paying close attention to 
this matter. If he has any doubt about it, let 
him appoint a committee to go into the matter 
further and to report on it within a few 
months. But if he does not propose to appoint 
a committee, I can only conclude that he is 
satisfied on the basis of the present figures 
that all is not well with our railway system. It 
is therefore incumbent on him to take the 
earliest possible steps to bring about such 
changes as will lead to increased efficiency. 

SHRIMATI LILAVATI MUNSHI (Bombay): 
Sir, I would like to congratulate the Minister for 
Railways for the review of the progress made 
by our railways in different directions. 
Railways are huge national undertakings, as it 
was mentioned yesterday, and the work that has 
been done during the last year for its improve-
ment is praiseworthy. Railways link all parts of 
the country and give a sense of oneness to the 
whole country. Besides they give 
encouragement to Indian industries in a big 
way. It also earns revenue for the Government. 
I am sure, Sir, that Members will be glad to 
know that in the coming years all the wagons 
have been planned on indigenous  production.   
We have  also   | 

started building locomotives although we are 
not in a position to produce all that we need 
for some years to come. Mr. Sundarayya 
made a point yesterday about the position of 
our wagons and locomotives and that point 
requires consideration. 

It is a good thing indeed that the Railway 
Ministry is going to set up an enquiry as to 
how the idle capacity in the engineering 
industry can be used to make the country self-
sufficient in the matter of production of 
railway materials and rolling stocks. I am sure 
this will give a great impetus to many of our 
sagging industrial concerns. We also find that 
many new lines and many new works, major 
as well as minor works, are being undertaken. 

PROP. G. RANGA: Where are the new 
lines? 

SHRIMATI LILAVATI MUNSHI: Some of 
them are mentioned here. Sir, so much 
information is given on different items that it 
is difficult for a layman like me to visualize 
how big all these undertakings are. There is a 
Watch and jWard Committee, there is a 
Vigilance Committee, there is an Amenities' 
Committee; all this shows that there is a 
sincere attempt on the part of the Government 
to improve the system of working. All this is 
very good, but an ordinary person can judge 
the efficiency of railways only if ne can start 
in time and if he can reach his destination in 
time and if he gets the accommodation that he 
needs, apart from reasonable comforts includ-
ing facilities for food provided to him during 
the journey. As one of the persons who has to 
travel frequently, I can only say. Sir, that 
trains have started reaching destinations fairly 
in time although many a time they are late by 
a few minutes or sometimes by a few hours. I 
cannot judge whether the accommodation 
provided to the third class or inter class 
passengers is good, because I have not tra-
velled in those classes but I have seen 
compartments of passing trains, or while 
walking on the platform.   They 



 

are full and even sitting accommodation is 
not available, leave alone sleeping 
accommodation. We have started making 
attractive schemes for inducing people to 
travel more but the accommodation in lower 
classes has yet to cope up with the increased 
needs. 

Then, Sir, almost every speaker referred to 
catering yesterday and everybody agreed that 
the facilities provided for food in the trains 
are not only inadequate but expensive and 
that it is out of the reach of the common man. 
Meals in the trains cost you between Rs. 2 
and Rs. 2/8/-either in the Indian style or the 
Euro- 

4 PM    pean style' ancl tea and co!Iee between annas six 
and annas eight.  Coffee  and    toast cost 
between annas  twelve  and  Re.   1.    There  are 
many  such  items     and  tip is  always extra.     
In     a     poor     country     like ours,    how    
many    people,    do    you think,   can   afford   
these   rates?    By running    one   Dining    Car    
between Delhi  and  Madras,     the     All   India 
Women's Food Council proved  '.hat it is  not  
necessary  to  charge   so  much from    the    
travelling    public-  A ten anna meal can be 
tasty and adequate and   ample.    A   cup  of   
tea   or  cotTe« need not cost more than one or 
two annas and a tray not more than three or  four   
annas   as    provided    in   the Annapoorna  
Dining  Car.   As   against it, eight    annas    are    
charged by the Railway caterers.   So is the case 
with many   other   items.    I   make   bold   to 
say that the food provided in the An-naDoorna 
Dining Car  can be  relished even by the higher 
classes of passengers.   If   that   is   the   ease,   
why   are you allowing the contractors to charge 
higher rates? It may benefit them but not the 
passengers.   It was said that the   contractors   
are  so   powerful  that they would not allow 
anybody else to compete.   I   can  well  imagine  
it   because, in spite of many difficulties    if the 
All India Women's  Food Council is able to 
stand up against them, it is because  this   body 
is   set  up  by  the Government  firstly   and  
secondly  because it is  an organisation the voice 
of whose members can reach the officials  of the 
Railways, but I can  tell 

you that in spite of these backings, at times 
we find that it is a very tiring and irritating 
process. 

PBOF.  G.  RANGA:   Money is  more 
important. 

SHRIMATI LILAVATI MUNSHI: If the 
authorities do not take sufficient interest in our 
work, at times we feel that we should give it 
up. Why should we worry about making food 
available at cheaper rates, if our services are 
not appreciated? It has been said that railway 
catering is running at a deficit. I do not know 
why it was so. If there is a good line and a long 
route, it can always pay its way without 
putting any extra burden on Government. Of 
course, we cannot give big licence fees or 
please the petty officials in the Department as 
is being done by the contractors. I have no 
knowledge about it, because nobody has asked 
anything from us. So I cannot say if that is the 
case. 

In the last session the hon. Minister made a 
statement that he was going to provide good 
food at cheaper prices. So, I wrote to him a 
letter congratulating him on this statement and 
offering the  services    of    the    All  India 
Women's  Food  Council,   but probably the   
letter   has   been   misplaced,   as  I have  not   
yet  received   any  reply  to it. Now., here in 
this House I am offering  that we  are  ready to  
co-operate with the Ministry as well as help 
the public  by  making   food   available   at 
cheaper rates    provided    our work is viewed 
in a helpful    spirit    and    encouragement  is  
given  to   us.   So  far we have had only one 
dining car in the Janata Express going to 
Madras. The service we gave was very much 
appreciated  by the  public but it  has been 
discontinued. 

PROF. G. RANGA:  Why? 

SHRIMATI LILAVATI MUNSHI: Because 
the Janata was diverted to Allahabad to 'the 
Kumbh Mela, but at least I should have 
expected that they would give us notice and 
say, "Remove your things,  as  we  are  
discontinuing 
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Our car was shunted to Madras with all our 
goods and three or four servants. It was taken 
in a goods train. I again approached the 
officials, and they were very helpful, I must 
say. Now the Delhi-Dehra Dun line, a much 
shorter route, has been given to us, but we 
And it very unsuitable. So, I plead that the 
Railway Ministry should be more helpful to 
us in the future by giving us more routes by 
Janata Expresses only. I do not want for First 
Class and Second Class but only by the 
Janata Expresses like Delhi-Madras, Delhi-
Bombay and Delhi-Calcutta. 

PROF. G. RANGA: The other routes also 
need your services. 

SHRI B. RATH (Orissa): On the Grand 
Trunk Express also. 

SHRIMATI LILAVATI MUNSHI: We do 
not want it. We do not want in any other 
trains but the Janata Expresses. 

They can also give us refreshment rooms. 
We are running one in Luck-now, and it has 
given veix satisfactory service and people do 
like it. That , is my information. So, why not 
give us one such refreshment room at the Delhi 
Station itself and also at New Delhi, where we 
are building a new station. Members here can 
go and see exactly what is the kind of service 
that is being given by us. At other places they 
may not be able to do so. 

SHRI H. D. RAJAH (Madras): On a point 
of information, is this room run exclusively 
by ladies? 

SHRIMATI LILAVATI MUNSHI: It is run 
by our Women's Food Council. We are 
giving employment to so many people there. 

MR. DEPUTY CHAIRMAN: Mr Rajah 
has not been there. 

SHRIMATI LILAVATI MUNSHI: We are 
trying to engage ladies, but it Is very difficult 
for ladies to work late hours from morning 
till night. 

SHRI B. K. MUKERJEE (Uttar Pradesh):   
They cannot  work  so   hard. 

SHRIMATI LILAVATI MUNSHI: They can 
work much harder than men can. So the 
Ministry should give us an opportunity to 
serve the public by pro viding meals to them at 
cheap rates. The Ministry should give us an 
opportunity. Members can go and see for 
themselves the type of service that is being 
given by us to the public and also see what a 
small body like ours is capable of doing. 

There is one information which * would like 
to give to the Railway Minister. The All India 
Women's Food Council is proposing to open a 
College of Catering and Nutrition, where we 
will be training our own personnel, but at the 
same time we will have sufficient room for 
other candidates and so Government can send 
their own nominees and we shall, be very glad 
to train them. 

Then with regard to wagons, many a time it 
happens that wagons booked do not 'reach 
their destinations for days together. They are 
detached at intermediate stations or 
somewhere else, and this causes great hardshio 
to the owners. Sometimes for months together 
there is no trace of such goods. I had one such 
experience in 1950 when orders for some 
goods were placed in Calcutta for the 
Bharathiya Vidya Bhawan. The goods were 
coming by train and for months together, we 
did not get any trace of the goods. It was only 
after my husband became a Minister, and after 
I spoke to Mr. Santhanam about it personally, 
that enquiries were made and we got the 
goods. 

There are other examples. Only recently we 
organized one exhibition in Lucknow and 
many people came from different parts of the 
country and their goods were booked in 
advance but in some cases they were not re-
ceived on the day of opening, and in one case I 
know, till a few days afterwards. Some of our 
electrical goods which were specially coming 
from London  for  the  Exhibition   were  de- 
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tached at some    other    place.   As  I knew the 
officials, I just spoke to them and enquiries 
were made and that is how those goods could 
come in time. Everybody may not have the 
little advantage that I have that I know per-
sonally so many people and so it is not a 
question of one person or the other but  it  
should  be   a  system   that  the goods  should  
be    received    in    time. Then  I   had  heard  
that  thefts   were committed    at    
intermediate    stations from the wagons.      
Because  I was a Member  of    the    Indian    
Merchants Chamber   for   many   years—a    
Committee     Member     of     that     Cham-
ber—I    have    heard    of    complaints in       
the       Committee       that       the goods were 
taken to wrong places deliberately.   That was a 
long time ago. Those were notorious days 
when corruption was    rampant    and  the mer-
chants had to pay money to officials -to get 
their goods intact.   Now these cases may be 
few and I do not think there  is  so  much   
complaint   now  in this matter as it used to be 
before. However, a great deal of vigilance is 
required  to    be    practised    in    this matter. 

I need not go into the question of railway 
accidents as that point has already been 
covered. There were questions about it. Then, 
the Railway Minister has very kindly given 
some concessions to students and to people or 
tourists going to hill stations. I would urge on 
him to extend these concessions to women and 
members of Cultural and Educational 
institutions. Such persons should be allowed 
to travel at half rates if they go on such tours. 
Hon. Mr. Hegde yesterday said that the 
travelling gives the best education to a child. I 
can say not only to the child but to the parents 
and the adults as well. Then Mr. Deogiri-kar 
yesterday made comparisons between India 
and other countries, that they were spending 
so much more and we were spending so much 
less and so did one other Member also with 
regard to our backwardness in the number of 
hospitals and doctors and also nurses. Now we 
cannot Have any comparisons 

like this. If a person who earns Rs. 100 is told 
that his well to-do neighbour spends Rs. 1,000 
a month and asked why he is not spending so 
much, what does it mean? That is not the 
advice to give. As soon as he begins to earn 
more, he is sure to spend more. Then there is 
one thing about the women's compartment. 
On many lines I think the women's compart-
ments have been abolished. Now in these 
days of unruliness and crime, do you expect 
women to travel with any strangers? If they 
are members of the family, that is all right, 
but to go with anyone else is rather difficult. I 
think one women's compartment in every 
class should be there in every train. 

PROF. G. RANGA:  They are afraid. 

SHRIMATI      LILAVATI      MUNSHI: Even if 
they want to travel, there is no  compartment.   
Then  a   complaint was made about the 
dwindling profits and about the over-all rates, 
increase of rates and so on.   Well, we want to 
be a Welfare State. We want    to increase 
wages and expenses all round. Then we 
complain about the rise    in taxes, dwindling 
profits and surplusses. The money has  to  
come from somewhere, either by creating 
more wealth by    solid    work,    or    by    
economy, or   by   even   deficit   financing   
which may     not   always   be   advantageous. 
There   was   a   complaint     made   by hon.    
Mr.    Kunzru    that    the    Railways    are    
deteriorating.   Is    it    due to  adopting   the  
policy  of  doing less work and on the other 
hand demanding the stepping up wages or 
expenses whatever they are? If the expenses 
are linked  up  with  work   or  production, it 
might produce better results.      Sir, you  are  
looking   at the  clock  and  I do not want to go 
beyond my time.   I again  congratulate the  
hon.  Minister for Railways that in spite of 
what I said—because there are always draw-
backs in every system—but in spite of all this, 
he has  done so verv splendidly. 

MR. DEPUTY CHAIRMAN: Mr. 
Narasimham. There are 14 names Still  on the 
list for today and I am 



 

[Mr. Deputy Chairman.] told there are 15 
names of the Congress Party for tomorrow. I 
therefore request hon. Members not to ex-
ceed the maximum of 15 minutes. If they 
take much less time, the House will be 
thankful to them. 

SHRI K. L. NARASIMHAM (Madras): Mr. 
Deputy Chairman, the Budget speech of the 
hon. Minister glaringly reveals three things—
firstly the estimated surplus of Rs. 9.31 crores 
is reduced to Rs. 3.18 crores. Where the 
surplus was 28.34 crores in 1951-52 it was 
reduced to 13.19 crores in 1952-53 and now it 
is only 3  18 crores. The question is what is 
the reason for it. The main reason I can state is 
that the economic condition of the common 
man is progressively going down. The 
purchasing power of the common man is now 
at such a level that he cannot even bear or 
spend some amount on travel. So you find 
even the number of ticketless travellers is very 
high. My daily experience on the Railways, 
especially on the Southern Railways and also 
in the North zone is this. I find always the 
trains are crowded but the ticket examiner 
cannot even enter the compartments or go 
from one compartment to another to check the 
tickets even. It so happens that people are not 
even in a position to buy the tickets at the ex-
orbitant rates. Apart from this if vou see he 
figures, you will find that from the pre-war 
level the traffic increased by 250 per cent, and 
now out of this traffic the third class 
passengers comprise nearly 98 per cent, and 
the third class passengers who are mainly the 
common men cannot afford to pay such an 
exorbitant rate and travel and that is the main 
reason. The deepening economic! crisis is 
reflected1 here in the Railway earnings and 
also in the progressive decrease of the surplus 
in the Railway Budget. If you examine even 
the goods earnings, you will find stagnation 
from 1952-53 onward and this stagnation is 
there and even with the industrial production 
increasing we hear from the employers that 
their goods are not sold and they are in their 
godowns.   So the crisis of over-  ] 

production is there at that end and at that stage 
the estimate that we will get more and that too 
a surplus of Rs. 5.14 crores is not seeing the 
reality. So my humble submission is that it is 
high time for us to see the entire Railway 
finances and examine them in the right 
perspective and remedy the thing. Or else you 
will be placed in such a position that you will 
have to adopt certain methods like the 
increasing of the freight rates or introducing 
surcharge or again touching the wage bill, and 
all these methods will be resisted by the 
people in general. Therefore, the time has 
come when you should examine the finances 
of the Railways in their entirety and then find 
out the remedy from this position. Therefore I 
say that I sympathise with the Railway 
Minister for being placed in the position in 
which he has been placed and at the same time 
produce a Budget here to show a surplus. 

If you examine the finances of the 
Railways, you will find a most revealing 
factor and that factor is that they cannot 
provide the finances even for the 
rehabilitation programme. For working out 
the Five Year Pian they have to contribute as 
much as 320 crores of rupees at the rate of ^s. 
64 crores a year. Apart from this annual sum 
of Rs. 64 crores, they have to give nearly Rs. 
35 crores as dividend to general revenues. All 
this they have to do' when the economic 
condition of the common man is 
deteriorating. Therefore, it is very difficult for 
anybody to manage the Railways properly 
under present conditions and in the present 
structure as it is. 

In the speech of the hon. Railway Minister 
you will find a statement like this: 

"As against a sum of Rs. 32G crores to be 
contributed by the Railways towards the 
resources of the Plan, the contribution for 
the first three years is likely to be Rs. 165 
crores only, and it is estimated that there 
will be a shortfall of about Rs. 60 crores." 
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This statement is a clear admission of the fact 
that the Railways are not in a position even to 
contribute the sum of Rs. 320 crores allotted to 
them as contribution towards the Five Year Plan 
from their revenues. If you examine the 
dividends paid to the general revenues during the 
last five years, that is to say, from 1948 to 1954, 
you will find that a sum of Rs. 170 crores has 
been contributed by the Railways towards the 
general revenues. Apart from this contribution, 
the Government of India is in possession of huge 
amounts under the names of various funds and 
these funds are being used by the Government of 
India to adjust their ways and means position. 
The Government of India, I mean the Finance 
Department, is not giving any money towards 
railway development programmes. They are 
restricting payment of those moneys. You will 
also find that every year the Railways have to 
pay dividend at the rate of 4 per . cent. Apart 
from this they have to provide the money for the 
rehabilitation programme. This is the situation in 
which the Railways are placed. Therefore, the 
time has come when we should consider the 
thing in its entirety and I welcome the suggestion 
placed before us by the hon. Minister for 
appointing a committee to go into this question. 
When that question comes up here in its proper 
form, we will submit our suggestions in that 
respect. At this moment I can only give one 
suggestnion. That suggestion is to declare a 
moratorium for certain years and use the entire 
money for the development programme, for the 
development or extension of railway lines in new 
regions and exclusively in the interest of the 
people and in the interest of the economic 
development of backward regions. This at least 
they should do immediately. Secondly, they can 
also consider the question of the rates of 
dividends to be paid to general revenues. I am 
not one of those who argue that no dividends 
should be paid. There are some who argue that 
there should be Increase of dividend and also 
every year you should construct a thousand miles 
of new lines. Why not do this initially, I mean 
de- 

clare a moratorium for a certain number of 
years and then utilise the money for the 
benefit of the common man and for 
developing new lines, especially in regions 
where economic development is necessary? 

The third feature or factor that comes out 
of the Budget and from the speech of the hon. 
Minister is that attempt is being made to tax 
the consumer or the travelling public. An 
attempt is being made to pass on the burden 
of the crisis to the consumer and the 
railwayman who is bearing the brunt of it all 
and who is responsible for moving the trains. 
I can illustrate this) by facts. Quite glaringly 
there is this statement of the hon. Minister for 
Railways, and I do not know why this 
statement comes in his speech: 

"The bulk of this increase is attributable 
to the liberalisation of benefits to staff." 

So his argument is that the working expenses 
are going up or increasing vear Dy year and 
one of the factors. ot-the main factor is the 
liberalisation of benefits to the staff. So he is 
thinking in terms of curtailing the facilities or 
he is trying at least to freeze things at a 
particular stage and think in terms of 
economy in the wage bill. If that is not the 
reason, this statement in his speech at this 
juncture has no meaning. I submit that the 
main bulk of the expenditure is going for the 
purchases, for the rehabilitation programme 
and for the development schemes that are 
being taken up. We have to go into the details 
to see how all the money that is placed in the 
hands of the Railway Ministry is being 
utilised and who is taking up the major 
portion of the money. Let us examine the 
wages paid to the railway workers. My 
figures show that there were 9,28,932 railway 
employees in 1952-53 and of this the class IV 
staff comprise about 75 per cent. I am not 
going into the details, but I shall give a few 
figures. Those employees drawing less than 
Rs. 250 per month come    to    about    90    
or    even     95 
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the  average earning of a railwayman on the 
lower strata does .not go beyond Rs. 1,000 per 
year.   If you   take  account   of  all   the  
factors and   the  benefits   that   he  is   getting 
because of the service he does in the Railways,   
in   such   a   public      utility service and if you 
compare them with what   obtains   in   any  
other   civilised country, you  will  And  that   
what  he gets is very little.   He is engaged in a 
public utility concern,  he is  doing a particular 
job or task on which the safety of the people 
and their economic development, the transport 
of very necessary goods depends, and you do 
not pay him the minimum    necessary for his 
needs.   At the same time you think in terms of 
reducing the working expenses by pointing out 
that the bulk of the increase is attributable to 
the liberalisation of benefits  to staff. J have 
been trying to get the figures of cost on  the 
staff and  I   find  that from   1948  to   1954,  
the  cost  is  only Rs.   104 crores in    1948.   In    
1952 it comes to nearly Rs.   125 crores.   The 
engine miles have increased, the ton miles have 
increased and the responsibility of the 
railwayman has increased and  he  has  to  do  
the  job  with  old engines; on a track that needs 
attention.   That is the position now.   The 
Railways  are following    a    policy of •wage 
freeze and that policy is reflected glaringly in   
certain  instances.   When certain categories of 
staff ask for   upgrading the Railways come    
forward -with the plea of shortage of funds.   1 
can only cite one example and that is the case 
of the Station Masters.   The question of 
upgrading of the scales of pay of Station 
Masters is under consideration by the railway    
authorities and I think the Railway Minister 
will consider it.   They are now in receipt of Rs. 
64 as pay.   I hear hon. Members in this House 
talking of corruption amongst the station 
masters, station  masters  taking  bribe       for.  
the allotment of wagons but the hon. Members 
do not realise that they are paid only Rs.   64  
per  month,  a  miserable -pay.   A   
businessman    comes with a bundle of notes 
and shows it to the 

Station Master. When the Station Master 
accepts bribe you accuse him whereas all the 
while you tempt him to accept bribe by giving 
him such miserable scales of pay. It is high 
time that the railway authorities considered 
this question of paying those people a 
minimum of Rs. 100 and then think of 
punishing them if they were to accept bribe. I 
would support the Railways for punishing 
such people. 

SHRI M. P. N. SINHA (Bihar): Who will 
punish him? 

SHRI K. L. NARASIMHAM: I do not want 
to lose my time in answering the 
interruptions. I will come to the next point. 

MR. DEPUTY CHAIRMAN: You have 
already exhausted the time. 

SHRI K. L. NARASIMHAM: I will finish 
in four minutes. 

The next question is the policy of the 
Railway Ministry towards labour. The 
Railway Minister has said that he has 
appointed a tribunal to consider the 
outstanding questions. It is good but what are 
the details? The Railway-men's Federation 
submitted nine points to be referred to the 
tribunal out of which only five were referred. 
The Federation had to pass a resolution in one 
of the executive meetings demanding 
inclusion of some more items. One of the 
important matters that they pressed was about 
the weightage in service when fixing scales of 
pay and the disabilities of the ex-company 
railwayman in regard to promotion and others. 

The next question is about the railwayman 
discharged from service under the National 
Security Rules. An assurance was given to us 
on the floor of this House and in the other 
House too that these rules will not be enforced 
now. I have got here two instances, one is 
about K. M. Badhra, Vice-President of the 
Eastern Railway-men's Union, a Relieving 
Station Master at Kharagpur. He was charged 
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with so many allegations and was suspended 
form service on 27th November 1953. 
Another case is that of Anantan-arayan S. P. 
W. I., Pakala. He was charged with so many 
charges; they were nothing but a police report 
submitted to the General Manager and the 
General Manager applied this rule. Those 
rules are under application in the Railways. I 
request the Railway Minister to keep up his 
assurance and ■say that these things will not 
be en-lorced. 

Coming to the last point .......................  

MR. DEPUTY CHAIRMAN: No. no, you 
have exhausted your time. 

SHRI K. L. NARASIMHAM: I will finish 
in four sentences. 

MR. DEPUTY CHAIRMAN: You have 
already taken twenty minutes. There are so 
many Members waiting. 

SHRI K. L. NARASIMHAM: You called 
me at this time and you gave me a fixed time. 
I am sorry. I do not want  to  continue. 

MR. DEPUTY CHAIRMAN: Your own 
colleagues will suffer. That is all. 

DR. RAGHUBIR SINH        (Madhya 
Bharat):   Mr.  Deputy   Chairman,   Sir, at the 
outset I have got to congratulate our hon. 
Railway Minister especially because he has 
put on the Table and has given us the Railway 
Budget in Hindi. The Railway Minister, since 
assuming office, has been creating new 
precedents.   He. first of all, delivered the 
Budget Speech in Hindi and now he has 
produced the Budget In Hindi. He  deserves  
our  grateful  thanks  for doing his best to 
increase the use of Hindi in the    Railway    
Ministry.   In this connection, I have only to 
remind the House of what he says in paragraph 
38 of his speech.   He has said that   every  
effort   is   being  made  to bring  about   a    
standardised    nomenclature  of   different  
terminologies   on railways and in this way 
steadily but surely he is doing his best.   He  
has put  before   us   an   example  which   I 

hope and believe other Ministries will also 
follow. 

Coming to the Budget itself, Sir, it is not very 
easily possible,    in such a short space of time to 
dwell at length on the various features.   I do not 
propose to discuss  the Budget at length but 
would only like to deal with certain  aspects,   
particularly,   those   that relate to my part of the 
country.   It is a matter of genuine satisfaction to 
me to learn from the speech  of the hon.   
Minister  that   he   hopes,   before the  year  is 
out, to be  able  to  start work    on    the    Indore-
Ujjain    broad gauge section.   He hopes that 
now that the survey reports  are in, something 
definite  will  be  decided  upon  and a decision  
will  be taken;  he  has   also assured us that he 
would not hesiate to come to the House with 
supplementary demands in connection therewith. 
In  this   connection,  I  have  only  one thing to  
point out, Sir.   In all these railway connections 
that we are now planning, we are actually 
thinking of either the passengers or a little of the 
economic   aspects  too.   In  this   particular  
question,  Sir,  I   would  like   to point out that 
the    military    aspect should also not be lost 
sight of; if not today,  tomorrow, a     day will  
come when this railway line will have to be 
extended up to Mhow which has been an  
important   military  centre  and   it should not be 
left without being connected by a broad gauge 
line. 

I am happy to find, Sir, from the papers 
supplied to us that it is proposed to hold a 
preliminary survey of the Bill area, especially 
between In-dore and Dohad.   Here I find a 
rather odd mistake in the papers that have been  
given  to   us.   In   the  pamphlet given .to us, 
'The Progress of Indian Railways*. I find that 
in annexure III it is included as one of the 
important surveys  to  be  undertaken   this   
year, while, Sir, in the Demands for Grants no  
money has been  asked  for under this head this 
year, though a sum of Rs. 55,000 has been put 
down in the Revised Estimates of last year.   
Possibly, Sir, there has b«*«n some mistake 



 

[Dr. Ragubir Sinh.] somewhere and I do hope 
that just because  no   money   has   been   
provided for in this year's Budget, the carrying 
out of this survey will not be given up   because  
in  this   Bhil   area   much development  can   
take   place   only  if the lines of 
communications are established and the country 
is opened up. These  areas   are   full  of  
mineral   resources and unless and until 
something tangible is done, these  areas will  
not be developed.   It is one of our essential  
promises   that   these  undeveloped areas and 
backward communities will be brought up to the 
usual standard of  life.   Therefore  this   matter  
needs immediate  attention. 

I find, Sir, to my great satisfaction that 
everything possible is being done to increase the 
amenities and the facilities for the passengers on 
the various railway lines. On this particular line. 
I  am personally  interested  in,  I  find that a 
good deal of money has been spent on    Indore,    
the    platform    of Neemuch station has been 
covered and a good many waiting rooms have 
been added, but I feel that in deciding upon 
many  of  these    little    improvements here and 
there sometimes the Advisory Committees are 
carried away by their own pulls and not by a 
sense of equity. I want to point out just one 
thing by way of example, Sir.       I have been 
asking for it and it is most apparent that 
something should be done to the metre gauge 
railway station at Ratlam. The  construction of    
platform    there should have been attended to 
first, as hundreds   of  passengers   have   to   get 
into and alight from the metre gauge trains 
everyday at Ratlam. and there is no platform 
worth  the name  provided  at  that  station.     
Similarly the platform at the Mhow railway 
station should  have    been    covered.   It is  a 
very important station.  Hundreds  of military  
officers  come  and  go.      The railway trains 
come there at midnight and they are the trains 
they have got to take and I am sure that the 
House can  only  imagine  the  difficulties  and 
the  troubles  that  those  officers   have to  face   
at  midnight  especially  on   a wintry  rainy 
night. 

I note, Sir, with satisfaction in this. Budget 
that  definite  steps   are   being taken  to  
improve  the  housing  conditions on this 
railway line.   At places new units are being 
built up, but, Sir, as it happens in a very big 
concern, there are quite often odd omissions and 
queer  anomalies.    Only very  recently we have 
read in the papers of a small office at a railway 
station where the clerk  was  sitting down with  
a small chimney lamp to prepare certain railway 
bills  while just  across  the  road there was 
electric light and  the railway authorities just 
forget to put any connection  there.      There   
have  been such anomalies at least    as far as I 
know, in good many places.   At Mhow many of 
the staff quarters have neither water   
connections   nor    electric connections.      I 
find in this Budget that water connections are 
going to be put in.   I  do  suggest that  these  
quarters should   have   electric   light   also.   
Let the Railway Minister say. 'Let there be light'   
and  there   will  be  light   there. It would give 
the workmen some good cheer and they could at 
least entertain the hope  that their lot will be 
even better sooner or later. 

Again as a result of some administrative 
arrangements a definite number of railway 
engine drivers have been allotted to the Mhow 
station. But all of them have not got quarters 
near the railway station and a few have got to 
live at long distances and they have to come to 
the station covering a Ion distance at niht . I 
am sure the engine drivers do need a little of 
our due consideration and some convenience 
also. 

Finally, Sir. I want to deal with one point 
only and that is the question of accelerating 
the speed of the railway trains on that famous 
line which used to be called the Rajputana-
Malwa Railway and I must say just for the 
amusement ol! the House what the ordinary 
man called it. It used to be called Roti Marati 
Railway. It used to stagger alDng making 
noise at a slow pace as though it were dying. 
Even   that   toy  railway   of  Maharaja 
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Scindia known as the Scindia Railway moved 
at a faster speed than the railway trains on this 
particular railway line. I find, Sir, that lately or 
in the recent past on this line a Malwa express 
was introduced. Though the railway 
authorities have not yet said so definitely nor 
announced that they are dropping it out 
completely, so far as I could learn, all the 
drivers of the Express trains have been posted 
away. That means that the railway authorities 
have no idea of re-introducing the Malwa 
Express. Now the condition is that leaving 
aside the Express train, the trains run on this 
line at the slow speed of 16 miles per hour 
while the narrow gauge trains of the former 
Scindia State Railway move at a speed of 17 
miles per hour. I have risen especially to bring 
this point to the notice of this House for two 
definite reasons. Firstly, Sir, the Railr way 
Minister has been very rightly congratulated 
by that eminent statesman Shri H. N. Kunzru 
for the railway arrangements that were made 
lor the Kumbh Mela. I have got just to 
forewarn our Railway Minister that only three 
more years have to elapse when another Mela 
is coming off at Ujjain called the Simhastha 
Mela. It is coming in another three years' time 
and if we do not make preparations for it from 
now onwards to see that enough number of 
trains could be provided thereon to carry the 
heavy load •on account of the heavy rush of 
pilgrims at that time there will be real 
difficulty and genuine danger. Therefore we 
have got to be prepared for it. Again, Sir, the 
railway authorities have decided—and they 
are going to carry it into effect—to construct a 
railway line between Hingoli and Khandwa. 
That line is going connect the whole of the 
southern metre gauge system, and thus, Sir, 
after that line system, and thus. Sir, after that 
gauge is constructed within a couple of years, 
the railway line between Chitorgarh and 
Khandwa is going to prove a real bottleneck to 
the entire traffic on this metre gauge section 
from south to north and from north to south, 
and therefore,  Sir,  if  no  steps   are  taken 

from now onwards to accelerate the speed of 
the trains and to set right the various 
difficulties that are there, soon after this new 
railway line opens real trouble is bound to 
come and difficulties will have to be faced at 
the time. It is for this particular reason. Sir, 
that I have brought this matter to the notice of 
the House and through that to the Railway 
Minister. I do hope, Sir, that something would 
definitely be done. The tracks: may have to be 
re-aligned. In this connection one cannot help 
admiring the Sheffield rails that were 
originally laid on this line. While the Tata 
rails have been put On various other railway 
tracks, on this line particularly the Sheffield 
rails are still there and it is a great tribute to 
the Sheffield Steel Works that their rails put 
in the beginning are still there in full working 
order. 

Finally, Sir, I say that the bridges have got 
to be strengthened. In certain places the track 
has got to be re-aligned because I know of a 
case, if I mistake not, of about 15 years ago, 
when the railway authorities tried a high 
speed engine which just jumped off the track 
because it was not properly aligned. 
Moreover the track has got to be provided 
with interlocking arrangement at practically 
all the stations. 

In conclusion, Sir, I again request the hon. 
the Railway Minister to look into the fact that 
the trains on this railway line are moving at a 
really very slow speed. We hope that under 
the new aegis they will be accelerated and it 
will get them new life and inspire the 
passengers with fresh hopes. Thank you, Sir. 

SHRI H. D. RAJAH (Madras): Sir, I must 
congratulate the Minister for Railways and his 
Deputy for having modestly claimed their 
achievements in respect of functioning of 
railways in this country. I am an incorrigible 
optimist, but if my optimism were to ovedride 
my common-sense, I and the Railway 
Minister, all of us and the country will be in a 
terrible soup. The 
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[Shri H. D. Rajah.] possition that has  
been  analysed     in this Budget is as 
follows. 

We anticipated a surplus of Rs. 13 crores 
and we rame down to Rs. 3 crores. Now we 
anticipate a surplus of Rs. 5 crores and we 
will come to a zero. This is the position in 
the budgetary manipulation based upon an 
eternal jugglery of figures. I have no time to 
go into the details but I can say that on 
account of the recession that has already 
been visible in the country and elsewhere the 
anticipated trade and the subsequent freight 
can never come. While in the peak period in 
1952-53 you had a surplus of Rs. 13 crores 
in 1953-54, it has come down to Rs. 3 crores 
against your anticipation of Rs. 9 crores, that 
is a difference of Rs. 6 crores. And how do 
you expect on your anticipated surplus of 
Rs. 5 crores that you are going to get Rs. 5 
crores? Pure logic will compel you to feel 
that your surplus will be a huge zero, 
j 

Now, coming to the Kumbh Mela 
tragedy, I should not congratulate the 
the Minister for the efficient way in 
which the Railways were run because 
it was his duty, but I must congratu 
late him for having avoided this ter 
rible catastrophe that took place in 
the Kumbh Mela. It is not ascribed 
to the Railways; it was due to some 
thing else. There my congratulations 
are to the hon. Minister. But we will 
see that in other areas they have 
killed many people through accidents 
and 1 would like thp hon. Minister to 
inform UJ as to what steps he has 
taken to prevent such accidents or at 
least to pay compensation to the vic 
tims who are not to be blamed because 
they travelled in their railways. I 
would request the hon. Minister first 
of all to make a separate allotment 
from the railway revenues which should 
be put in a separate fund for the 
victims. If a new step of that type 
is taken .................  

MR. DEPUTY CHAIRMAN:   To the 
dead people? 

SHRI H. D. RAJAH: Yes, a fund for the 
people who are killed in accidents. If there is 
a separate provision, Sir,... 

MR. DEPUTY CHAIRMAN: You mean 
the relatives of the dead people? 

SHRI H. D. RAJAH: Yes, of course Dead 
people cannot be paid unless we go after them. 
I mean their relatives. Sir, it is something like 
a third party Insurance which you have 
provided for in the Motor Vehicles Act. I 
wouldr therefore suggest to the hon. Minister 
to see that a separate fund is created for the 
victims of accidents. 

Sir, coming to  page  4  of  the  hon. 
Minister's speech, you will find a very-laconic   
statement   being  made   innocuously by the  
Minister.   It reads as follows:   "The  Budget   
Estimates   for 1954-55  show an    increase    
of nearly Rs.   50  crores  over  that  for   1948-
49. Except  for   a   sum   of  Rs.   10   crores-
which is due to the taking over of the State  
Railways,  the  bulk  of this  increase is    
attributable    to the liberalisation of benefits to 
staff."   In other words, Rs. 50 crores are 
mulcted from' the common man and there is a 
grand conspiracy between the Railway Minister 
and the Trade Unionists by which this Rs. 50 
crores are allocated to the employees of 
Railways by way of  in creased benefits.   And 
who is  footing the bill?  The  bill is being 
footed  b.v the  old    donkey—the    poor  
innocent third  class  passenger.   You will  find 
Sir, that the bulk of the revenue romes-from the 
poor inarticulate common man in the  street.   
All  these benefits  and perquisites which the 
railway staff are enjoying are on the shoulders 
of these poor  innocent   people.   And   what   
is-the relief that you have given to them 7 We 
have grandly said  that we have, been trying  to  
give increased amenities to these    people.  Sir, 
last    time-when I asked the Minister for 
Railways for better treatment    to    third  class 
passengers, he came out with a grand 
suggestion,  that  is,   abolition   of   the first 
class.   I  wanted  him to   abolish the third class    
and not    abolish the first class.   Whenever 
they came  forward with a proposal to increase 
the 
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fares—of course, our present Railway 
Minister has not been using such words, but 
former Ministers have been doing that—they 
used to compare the position with the foreign 
Railways. But you do not know, Sir, what 
kind of amenities they are giving in the for-
eign Railways. And there are only two classes 
in all decent and civilized countries 
throughout the world. Therefore this intention 
of the Railway Minister to abolish the first 
class does not take us anywhere. I would, 
there fore, request" him to seriously consider 
the desirability of abolishing the third class 
completely and giving to the public the 
comforts of at least the Inter Class which may 
be styled as the third class. That is the 
demand I make on him. Then only the public 
will have confidence and he will be true to the 
traditions of his Congress Party. 

Now, I come to what is called the 
privileged class among the railway staff. 
Formerly these railways were run by private 
British vested interests. They had to keep their 
staff in good humour, and they created what 
are called P. T. Os. Sir, for a song, namely, 
one-third of the total fare, these P. T. O. 
holders were travelling all over the country 
according to their likes and desires. But the 
same vicious system is being maintained 
today to the detriment and jealousy of the rest 
of the Government servants. Sir, the nation 
has invested 750 crores in this major industry 
which is cent, per cent, our own and in the 
process of the investment of these Rs. 750 
crores we have to see that these servants who 
are servants of the public—the railway is not a 
separate entity; it is part of the India 
Government's property—are kept on a par 
with the other servants of the Government. 
There should be no such privilege or 
favouritism to a particular class of people. 

In this connection I will tell you a small 
incident. Some time back I happened to travel 
by the Frontier Mail. There was a privileged 
person or a P. T. O. holder for whom an en- 

tire compartment—an    air-conditioned one—
was kept  reserved.   I went  and asked the 
Train Conductor as to when that gentleman 
was  getting into the train.   He said it would  
be at about 9 o'clock in the night. So the whole 
day from about 10 o'clock in the morning to 9 
o'clock in the night, the whole compartment   
was   to   remain   vacant. I told the conductor, 
"When we people-are   prepared   to   pay  the  
fare,   why should you not allow us to travel 
when it was  going    vacant".   He    saw the 
wisdom of it and issued me a ticket.   I got into 
the train and went up to that place.   Naturally, 
I thought that that gentleman was coming with 
his family and that was why the whole 
compartment was  reserved  for  him.   But  to 
my utter dismay and horror I  found him 
getting into the train alone.   And; he wanted 
me to get out.   I told him, "There is another 
seat here; why do you want me to go out?" He 
replied; "I am entitled to travel in the whole 
compartment   and  I   do  not  want   to allow 
you in."   I said; "You are the servepit of the 
Railways.   I represent the depressed class 
called 'Members of Parliament'.   I   belong  to   
the   public. I am paying the full fare.   Will 
you not  allow me  to    travel?"    He  said, 
"No,"  and I was bundled out of the 
compartment. 

SHRI M. P. N. SINHA: Why did you* not 
fight? 

SHRI H. D. RAJAH: I am a peace-loving 
man unlike the Congress Party which loves 
peace but makes war. But what is the point at 
issue? These P. T. O. holders are travelling, 
in whole compartments sometimes, and they 
do not pay even one farthing to the Railways. 
When I went out my fate became worse. 

Then, Sir, these railway people keep 
beddings for the night journeys. The whole 
bedding costs the Railways only about Rs. 50. 
And you know, Sir, what they took from me. 
For one-night for having provided me with 
bedding, they charged me Rs. 5. And, well, 
did I sleep? No. The bedding was-full  of 
bugs.   I  reached  Bombay  the 



 

[Shri H. D. Rajah .J next morning at about 
10 o' clock and handed over the whole thing 
as it was. I did not use the bedding at all; I 
slept on the floor. And I paid Rs. 5 to the 
gentleman who came to take away the 
bedding from me. 

•5 P.M. 
Well, Sir, what I am suggesting is this that 

in the process of building up a welfare State 
when everybody is called upon to make some 
sacrifice or ether. I would say that this 
privileged class, these super-Brahmins of the 
Railways, should give up their privileges and 
come on a par with the rest of us and also with 
the rest of the Government servants. That is 
the point that I have to make with regard to 
them. 

You will find from the booklet, "Progress 
D1 the Five Year Plan on Indian Railways", 
that there is a very important matter 
mentioned there, but our Minister for 
Railways has been silent about it.   It is stated 
there: 

"Over 8 per cent, of Metre Gauge 
Locomotives 15 per cent, of Metre Gauge 
wagons, 4,000 miles of track and 4 million 
sleepers were sent overseas, and to this end 
as many as 26 branch lines had to be 
uprooted." 

'This happened during the war, I ask the 
Railway Minister what compensation have we 
received from the British Government for this 
act of vandalism on their part. Have YOU eot 
any money from them on this account? Have 
our Railways had any compensation for this 
colossal loot? T want an answer from our 
Railway Minister categorically on  this point. 

MR. DEPUTY CHAIRMAN: A very old 
story. 

SHRI H. D. RAJAH: Very doubtful; I 
accept. 

MR. DEPUTY CHAIRMAN: I said that it 
was a very old story. 

SHRI H. D. RAT AH: Then I come iu -the 
Perambur Coach Factory. We are mow  
launching   a   new  coach   factory 

at Perambur. I know that it is being done 
under an agreement with a foreign firm. This 
coach factory will engage itself in producing 
coaches to meet the requirements of our 
country. I want to know how many coaches 
are to be made in that factory, what the 
approximate cost is of every metre gauge or 
broad gauge coach and how it compares with 
the present values of the coaches under the 
present inflated prices and whether this 
factory is going to be economical and in the 
best interests of the country. This is a question 
on which I would require more information, 
but the Railway Minister has been very silent 
on it. 

Yesterday, Mr. Sundarayya was making 
some reference about over-age locomotives. 

MR. DEPUTY CHAIRMAN: Three 
minutes more. 

SHRI H. D. RAJAH: You must allow me at 
least five minutes more. Otherwise I will just 
sit down even now. There must be some 
latitude given to me. An hour and ten minutes 
was given to a Member on the other side, and 
we are equally good in the opposition. 

The point at issue is this: The locomotives 
which are over-age are not totally out of use. 
Just like the Government pressing into service 
the superannuated old age pensioned cronies, 
these locomotives are also pressed into service 
in times of dire need. There are two types: 
There is one class of locomotives which are 
condemned outright and which are not used. 
Then, there is the other class of locomotives 
which are over-age but are still used. 
Therefore, I must refute the argument of Mr. 
Sundarayya that they are not used. We are em-
ploying them, but the only point is that just 
like the over-age motor car eating away more 
of oil and petrol, these locomotives, as my 
hon. friend, Dr. Kunzru, pointed out, are 
eating away more of coal. The figure of Rs. 50 
lakhs was mentioned. Rs. 50 lakhs   worth   of   
more   coal   is   being 
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eaten  up by these  over-aged locomotives.   

But they are still in use. 

PROF. G. RANGA:   And create accidents 

SHRI H. D. RAJAH; Accidents are there of 
course. Even in England— a highly developed 
country according to them—there are major 
catastrophic accidents. If you take into 
account the mileage operated in our country 
and compare it with that operated there, the 
number of accidents here must be considered 
to be hot very high, but the point which I have 
already referred to is that the poor unfortunate 
victims should be adequately coraDen-sated. 

In his speech, the Railway Minister has not 
made any mention about ticketless travelling 
in this country. Am I to take it for granted that 
ticket-less travel has stopped altogether or that 
this ticketless travel is so colossal that it does 
not require any mention in the speech of the 
hon. Minister? It can be only one of two 
things: It mav be either going on a colossal 
scale and the Railway Ministry cannot 
adequately deal with it or it has been brought 
under control to a measurable extent and that 
is why Mr. Lai Bahadur Shastri has not made 
any mention about it in his speech. 

Sir, there is one important request i which I 
made last year in this House and which I dare to 
make today also. | The Reserve Bank of India 
has purchased a very big plot near the Secretariat 
at Madras which is on one side of the railway 
line. The High Court and important commercial 
centres are on the other side of the railway line. I 
want an over-bridge there or an under passage. 
Similarly I want one opposite the Corporation 
Building at Madras near Chintadiripet. where 
there is heavy traffic and people have to wait 
there for hours before they can go over to the 
other side, because of the frequency of train 
services, which is almost every five minutes. 
What are you going to do? Here I am reminded 

134 C.S.D. 

of an old man with two wives, one an young 
woman and the other an old one. The young 
wife started plucking all the gray hairs from 
his head, while the old lady, being herself 
grey, started plucking all the black hairs from 
his head, with the result that the man became 
completely bald. When people asked him as to 
how he became so completely bald in such a 
short time, he replied, "You better ask my 
wives." Similar is the answer given to me. 
When we represent this matter to you, you 
say, "You ask the Madras Government or the 
Corporation." I ask, "Is it fair when you see 
that we are suffering?" You increase the fare 
if you want but give us the conveniences. Do 
not make us wait on this side of the line or 
that side for hours together, for mercy's sake. 
For heaven's sake, devise some method by 
which you can give us these two—over-
bridges. 

Sir. I accept your ruling that the time is 
short. I do not want to elaborate my points 
further. I thank you profusely for having 
given me an opportunity to place certain 
requirements before this House. 

SHRI D. NARAYAN (Bombay): 
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"Coming events cast their shadow : 
before" 
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[For English translation, see Appendix VII, 
Annexure No. 57.] 

PROF. G. RANGA: Mr. Deputy Chairman, 
some two points were made by some of our 
friends here with which unfortunately I have 
not been in agreement. One is about the hon. 
Minister for Railways not having a Chief 
Com missioner. On this I asked for some 
enlightenment as to what they meant by the 
inefficiency or the trouble that may arise if 
there is no   such  Chief 
Commissioner. But I could not get any 
enlightenment. One friend offered to give me 
some information or enlightenment by saying 
that in the presence of the Minister, the 
members of the Railway Board might not 
have the necessary courage to stand up for 
what they consider to be the right     thing 
and, therefore, it would be best to leave them 
to deal with their Chief Commissioner who 
would be one like themselves, and thereafter 
let the Railway  Minister  come into  the 
scene. 

[THE  VICE-CHAIRMAN    (SHRI    B.   C 
GHOSE) in the Chair.] 

That did not appeal to me.   After all,, the 
Railway Board Member is supposed to be next, 
only to the Minister and-he  is  paid  the  
highest  salary  available.   He is an expert and 
he is expected  to  give  expert  advice  to   the-
Minister, for    whatever    it is  worth,, without 
fear or favour.   And what is he supposed to 
expect from the Minister?  He is  there  for  a  
short period. When I put this to  a friend, he 
told me that the officer would think of ex-
tensions.   Well,  if  need be,  let  it  be: stated 
as a rule that there should be no  extensions   at   
all.   The  most  important thing is that we 
should expect from  these  gentlemen  that  
necessary courage, spiritual    and    moral, to 
be able to stand up for what they consider to ba 
the right advice which they place before the  
Minister.    Once  they have done that, then 
surely it must be the-privilege as well as the 
responsibility of the  Minister  to  come  to   his  
own. conclusion  in  the  light  of  the  other 
advices that would be also offered in-his   
presence   by  the   other   members^ of the 
Railway Board.   After all this is an experiment 
that is being made. But our friends do not want 
any experiments at all to be   made.     I   do 
not  see   any  reason,    therefore,    for 
Quarrelling with the hon. Minister for not  
trying  to  appoint  a  Chief  Commissioner. 

Secondly, the suggestion was made in an. 
indirect manner and that was about the 
efficiency of our Railways. I think Dr. Kunzru 
spoke on this and also convinced us that 
efficiency was rather sagging during the last 
one or two years* and it has to be brought up. 
It was suggested that if this required the 
appointment of more General Managers, 
let'the Minister consider the advisability of 
appointing them. But I think that would be a 
wrong way of approaching the subject. One of 
the reasons why they said they were going to 
have this regrouping of the Railways was to 
reduce the number of these General Managers 
and their staff. Now are we*o go back again to 
that old pro- 

[Shri D. Narayan.] 

(Time bell rings.) 
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position and that old system? I do not want 
that. At the same time the efficiency of the 
Railways has to be improved. For this I would 
like the Minister to explore ways and means 
with the aid of his experts and Dr. Kunzru, 
who is one of our experts, if any non-official 
can be said to be an expert. He was the 
chairman of the Railway Enquiry Committee 
and he made a very detailed and very 
authoritative report, and it should be possible 
for the hon. Minister to invite Dr. Kunzru and 
take advantage of his expert advice, in addition 
to the advice that he would be having ordi-
narily from his own officers of the Railway 
Board and others. In that way I would like the 
hon. Minister to explore every possible means 
by which the efficiency of the Railways could 
be improved. Here, I find the hon. Minister 
himself has given a lot of information, but I 
need not go into all those details. Many of 
these details have already been narrated by so 
many hon. Members here and they referred to 
the average passenger miles, wagon miles, 
locomotive miles and so on. 

In all these thines there has not been much 
improvement. In many respects I find that 
there has been retrogression. Therefore, it is 
wrong on the part of several of hon. Members 
singing praise of the so-called increase in the 
efficiency of the Railways. There seems to be 
a new kind of atmosphere of patting 
themselves an their own backs by saying, "Oh, 
the Railways are doing wonderfully well" just 
because there is less of overcrowding. Why is 
there less of overcrowding? It is because there 
is not enough money available with the people 
and this fact has been shown by many 
Members. 

There was much more of overcrowding but 
it is less now and that is because the number 
of passengers has gone down; passenger 
earnings have gone down. These are obvious 
facts and I do not wish to bore you by simply 
referring you to page so and so. AH these 
things are supposed to be within 

your knowledge. More wagons and more 
coaches are not enough. Of course, there is 
not so much of overcrowding nowadays and 
so there is an impression that the Railways are 
doing wonderfully well. It is not so; Dr. 
Kunzru has shown it to us. I do not wish to 
accuse the hon. Minister by hinting that he 
had hidden these facts from us; he has placed 
these before us only possibly he did not make 
a definite comment to that effect. 

Sir, having said that, I shall refer to the 
general clamour—I would not like to call it a 
mere demand—for more and more new lines. 
My friend Mr. Hegde suggested that every 
year the Government of India should make it 
a point to construct 500 miles of new lines; 
Mr. Kishan Chand suggested one thousand 
miles and I am prepared to put up a moderate 
demand and pitch it only at 500 miles, but is 
the Government of India trying to do anything 
at all? Is it in their plan? Not at all. On the 
other hand, there has been only a pittance for 
the construction of new lines. Some friends 
were saying that they have constructed new 
lines. You cannot say that. 

In the Railway Convention that was 
adopted in the latter part of 1949 it was stated 
that it was the duty of the Railways—in 
constituting their own Development Fund—to 
set apart a portion of it for the construction of 
new lines. Mr. Rajah has already drawn our 
attention to the failure of the Government of 
India to reopen the railway lines that were 
pulled out during the war. There is the 
Morappur-Hosur line; some time back, 
fortunately our Deputy Minister hails from 
that area and he was mooting that question and 
for connecting that with Bangalore. It is a very 
good idea. I welcome that but I want the old 
line to be re-established, the line that they had 
pulled out during the war. The alignment is 
there; the railway stations are there only 
probably the rails are not there. It would not 
cost very much and yet they are not taking up 
that question. Now that is exactly where the 
weakest 
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link in the whole of this story of Indian 
railways comes in. The railways are a public 
utility service  and  they have  got  to look at it 
from a socio-economic angle. The other day—
yesterday I think—the hon. Minister was 
saying that Mr. Kishen Chand should be equal-
ly anxious to exhort the railway users not to 
give bribes.   Well, we are Members of 
Parliament and generally we are not  here  
given  to  begging  but what sort of  an    
atmosphere    was  created when my hon. 
friend from Bombay was making his speech 
when he was asking, begging, for a new line 
there,   a new train there, a new service there? 
why was he obliged to humble himself in that 
manner? I do not mean that we should not 
humble ourselves before our Ministers whom 
we like or love,   but not this way.      We 
humble ourselves merely because the demand 
for railways is so great and so insistent; how 
can you understand the plight of the ordinary 
businessman who goes to the railway   Station   
Master?   Have   you  ever come across,  Sir, 
any businessman in this   country,   any  
manufacturer  however big he may be, looking 
the station master in the eye?  It is possible for 
Mr.   Shastri  to   look  him   in   the   eve 
because he has no use; I can look him in the 
eye but when it comes to be that I have got to 
ask the station master for ten or twenty  
wagons  once in  a month or twice a month, I 
would not be  able  to  do  that.   I  can  tell  
you. therefore,     that     there is  very  great 
need—I do not mean to say that there is no 
need   to tackle   the   consumers but there is 
much greater need to tackle other people 
because the consumers are too many, 
unregulated and uncontrolN able—to tackle 
your own station stall They are a specific 
number of people; you know who is who and 
how to control them.   You have    got   your 
own rules and regulations in order to regulate 
their discipline.   Therefore, there Is all the 
greater reason why the Railways  should pay  
special  attention  to this particular point of 
placing on the lines enough of wagons first of 
all, at tegular intervals and at right times and at 
regular places; then, they should also place 
sufficient supervisory staff. 

Now, having said that, I come back again to 
my old point about opening up of new lines. 
Without thinking of constructing new lines 
where there are no is at all, they are thinking of 
constructing a line in Bhavnagar in order to 
please some people. Bhavnagar has already got 
a line and yet they must provide a direct link 
with Bombay so that the Bhavnagar people can 
go straight to Bombay to compete. Both of 
them are ports. The rest of the Saurashtra 
people are up in arms against it. I would like 
the hon. Minister to look into this matter very 
carefully. It is true that this question has been 
placed before him but there is a complaint—
when I was touring in Gujarat it was brought 
powerfully to my notice—that merely because 
certain important individuals are interested in 
this new link, the Government of India is 
looking at it with great favour. Sir, when 
already one particular area has been connected 
with the rest of India, especially with the 
nearest port of Bombay by railway, where is 
the sense in the Government of India placing at 
the disposal of this area several crores of 
rupees in order to build a new line, a new 
connection when the rest of India is crying for 
development of new lines? First of all, they 
have got to satisfy themselves about this point 
before they can possibly make UD their mind 
whether this particular diversion is necessary 
or not and whether it ought to be constructed 
or not as against the needs and demands of the 
rest of Saurashtra. 

Then there is another area from Mhow in 
Madhya Bharat right upto Baroda and Dhola. 
There are three small gaps which have to be 
filled. Tf that is done then your strategic 
interest would be safeguarded. We do not 
know what is going to happen on the other 
side of the border. Where-from are you going 
to get your reinforcements? Secondly, Sir, that 
area is inhabited—from Mhow to Baroda—by 
tribal people. Most of that area is un-
developed and under-developed. If it comes to 
be developed—and it has got plenty of timber 
and all  the rest 
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of it—it is going to improve the econo 
mic conditions of those people and also 
the whole of India besides improving 
and developing our own strategic in 
terests. I would like the Government 
of India to consider the interests of 
this area. 1 was told that the Baroda 
State had collected and set apart one 
or two crores of rupees for this pur 
pose; they had acquired the land in 
those three gaps and had laid mud 
roads. Everything was ready but then 
it was stopped. The plans, I was told, 
were also prepared. Is it not high 
time that the Government of India 
looked into these things? Last year I 
advanced the claims of Andhra. I 
agreed with my friend Mr. Jagannath 
Das about the claims of Orissa. We 
need even now a line very badly from 
Nellore to Cuddapah, Cuddapah 1o 
Cumbum and from Cumbum to Hydera 
bad. Unless this area is link 
ed up in that manner 
your strategic interests would 
not be protected not to speak of other 
interests. The whole of that hinter 
land needs development and is badly 
in need of being connected with rail 
way lines. It is for that purpose that 
I find it necessary for me to make 
some comments in regard to the con 
tribution we are making to the Cen 
tral Revenues and also in regard to the 
finances of the Central Government. 
I am not in favour of those friends 
who suggested that this contribution 
should be stopped. That way our case 
for nationalisation of other industries 
would become extremely weak. Tf nil 
these are to be nationalised and if they 
do not make any contribution to the 
general revenues then there will be no 
general revenues for the Central Go 
vernment to carry on its own activities. 
At the same time, is it not reasonable 
to expect the Central Government to 
place about half of this contribution 
that the Railways are making to it as 
a loan at the disposal of the Railways 
specifically for the purposes of con 
structing new lines? I would like that 
to be considered. 

Secondly, Sir, I want also experiments to 
be made in the method of constructing these 
railways. Some friend was suggesting that he 
was not 

satisfied with the two gauges, metre and 
broad and, therefore, wanted to have only one 
gauge for the whole of India. I do not think 
that the Government of India would be able to 
enjoy that kind of a luxury for years to come. 
On the other hand, I would like something to 
be learnt by our Government from the 
experiences of Baroda. 

There was the Maharajah with limit- 
fid resources and yet he was able to 
connect every taluk headquarters by 
a narrow gauge railway. Everywhere 
the whole of the State had been con 
nected that way. I would like Govern 
ment to consider the possibility of that 
kind of development for the hinterland. 
Immediately they need not have to 
place so much money but later on 
slowly they can convert this narrow 
gauge into metre gauge and so on. 
They have done it with limited funds 
and we should be able to do it too. 
Therefore I want it to be considered. 
It is easy for us to say: "Not anywhere 
else      do      you      find a       thing 
like this in these days especially. Therefore 
why do you want to have it?" Why are we 
thinking of developing our own cottage in-
dustries? Surely from the old conception of 
economics, cottage industries have no place, 
and yet we are thinking of developing them, 
of rehabilitating them, of resuscitating them. 
Similarly we have got to consider <ftese 
various other possibilities also. Otherwise we 
will have to wait till Doomsday for rural 
development, for the opening up of our own  
country. 

Then, Sir, I have a complaint to make 
about the Railways. They have distributed this 
thing. About, cycle stand there is mention; 
about approach platform there is mention; 
about foot bridges there is mention and there 
is mention about this place and that place. 
You do not make known how many more 
places are in need of these facilities? That is 
the most important thing. Otherwise this 
makes no sense at all except pleasing some of 
us  and they may say:   "Oh, 



 

[Prof. G. Ranga.] so   many  places   are   
being   provided with such facilities.   See how 
careful these  railway   people   are   that   even 
the small  thing  as  a   cycle  stand  is being   
mentioned.   How   conscientious and humane 
the Railways are in their approach  to   these   
problems."   It   is not proper to deal with us 
that way, Sir.   They make allotments.   For  
my own village they made the allotment two 
years  ago.   It  was  there in the last year's 
Budget also, and it is still being   done.   All   
put  jtogether   it   is only one lakh of rupees or 
something like that.   It has taken three years to 
get it done  and four times I had  to speak on 
this.    Only the provision is there.   That is the 
kind of satisfaction that my friend is able     to 
give  and I  want him  to  look  into  this.   It is   
, not enough to simply say here in all these 
tables there  are   so  many  new platforms, so 
many sheds and all the   ' rest  of  it.   How  
long  it  has  taken  ! them,   is  the   question.   
What,  is   the time lag between your 
sanctioning of   j a  thing  and  afterwards   
your  implementing it and the people getting 
any benefit therefrom.   I want that to be 
looked into. 

Then comes the question of the personnel. 
Sir, I am very    glaa    indeed that   my  hon.   
friend    the    Railway Minister has  at last 
begun  to recognise the needs of the local areas 
and to get some local people into the /ail-way 
staff so that with the advantage that  they  
possess   of   knowing   their own mother tongue 
In that particular area they would be able to give 
better service to the people.   From three they 
have  increased  it  to  five.  I  suppose, but  we 
want more of  these  commissions.   Somebody   
said:   "You   should have only one."   I do not 
know who said that.   According to that it looks 
as     if     we     have     all     got       to go     to     
Delhi     to      obtain     third class   and     
fourth     class     servants also, I mean that the 
applicants would   I have to go  to Delhi in order 
to  get   [ themselves   recruited.      That     is     
no good.   The progressive step is to have  I 
more of these people and then to develop this 
particular policy so that it would be  possible for 
people of   any 

particular   area   to   get   recruited   by the 
nearby  Commission.  At one  time Orissa, I 
think, raised it very strongly and I raised it also 
on behalf of the Andhras.   It   is   for   these   
people   to see to this that at least 50 per cent, 
of  the staff  employed   in   that   area can  
claim  their local language  to   oe their mother 
tongue.   Otherwise there would be any kind of 
nepotism.   When I come to this nepotism let 
them !ook into the appointments that they have 
made  of  the  General  Managers.   Let them 
see in what manner these General   Managers   
have   been   linked   up from  the  top  
downwards.   What sort of  a   network  there  
is  now between one and the  other,  by  the  
caste,  by the local town, by the local province, 
by the local language and all the rest of   it.   I  
can  understand  you  cannot escape  from   
these  things  in   an   extraneous manner, but 
these things do happen.   While   a   particular   
member of the Railway Board happens to be 
there  or   whether  a  particular  General 
Manager happens to be there then during  the  
tenure  of  office  of  those gentlemen these 
things go on.   These vicious   nets   go  on    
spreading    their tentacles over the  staffs of 
our Railways.      Then     there     is     
something wrong, very serious, with the 
manner in  which  your  promotions   are  being 
made   and your  recruitment  is  being made.   
This  thing  might  be   looked info by my hon. 
friend. 

As I have already taken so much time I 
leave all other points—I have a lot to say 
still—to be taken up by the other Members 
and also by myself  through  correspondence. 

In conclusion I wish to congratulate my 
hon. friend the Railway Minister not upon the 
success that he has been able to achieve but 
upon the democratic manner in which he has 
been approaching this Parliament as well as 
his own Ministry, Sir. 

SHRI J. S. BISHT (Uttar Pradesh): Mr. 
Vice-Chairman, for some time we have been 
listening to some of these speeches from 
which it appears as if the Indian Railways are 
being run in a very inefficient manner. We 
have therefore to  be thankful to the hon. 
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Minister for Railways for giving us a very 
clear picture as to the way the  Railways  are  
being  managed. 

Before   proceeding   further,    Sir, I will 
make one or two points in reply to   those   that   
have   been   raised   by Mr.   Kishen  Chand.      
He   suggested— and in this he was supported 
by Mr. Indra  Vidyavachaspati—that  the  rail-
way fares are already very high and that 
therefore they should be reduced. In fact he used 
the word  'saturation point'.    They said in 
substance:   "We are at a stage of diminishing 
returns and therefore it is necessary, in order to 
increase our revenue, to reduce the   ! railway 
fares."    As my    friend    Mr. Devkinandan    
Narayan    pointed    out even the reduction in 
fares by one pie per mile would produce a loss 
of !$£ crores of rupees.   I do not know what 
was the basis or what was the authority  for  Mr.   
Vachaspati  to   affirm  so strongly  that   if  the  
passenger   fare was   reduced  the  income   
would   certainly go  up,  that  a   revenue  of   
17j crores  of   rupees  would be  made  up 
merely by an increase of the passenger traffic    
is    something    which    cannot easily    be    
believed.   Another    point that was raised by 
Mr. Kishen Chand was   that   goods   and  
passenger   fares should  be  on a telescopic  
basis.      It was only before  1948  that  this  
used to be on a flat basis and he probably is not 
aware that the goods class rates are already on a 
telescopic basis on all the Indian Railways.   It is 
true  that on   passenger  fares  too  it   would  be 
good  but  the  difficulty  will  be   that the  
initial  rates  or  the  charges   will have to be 
high and I believe the railway authorities will 
examine that point or re-examine that point as to 
whether the travelling public will be prepared to 
pay this extra for the first leg. 

Then there was another point which Mr. 
Kishen Chand raised the other day and it was 
that the company-managed railways were 
paying very good dividends. True. I also 
know. I come from a part of the country which 
was previously served by the Rohil-khand-
Kumaon Railway and I know that the 
dividend that they paid was nearly 15 per cent, 
but you had only 

to travel in that railway to see what-amenities 
they provided to the travelling public, no 
sheds, no lavatory arrangements, no sanitary 
arrangements and the pay scales of all the 
officials were so low compared to others that 
you would really be surprised. I know that 
graduates were recruited for patty jobs like 
travelling, ticket collectors on the magnificent 
salary of Rs. 25 per month. Now I happened to 
be in the Regional Transport Authority of 
which the Agent of the Rohilkhand-Kumaon 
Railway was also a member and I asked hint 
once, why it was that this low salary of Rs. 25 
a month was being paid when they knew very 
well that they made up on the roundabout what 
they lost on the straight. His answer was this: 
"Even if I paid a hundred rupees in place of 
Rs. 25 they will still make -up on the 
roundabout what they were -getting by that 
method when on Rs. 25. Therefore why should 
the company lose all that money by paying 
them the extra sums in the shape of higher 
salary?" Now you all know, Sir, that on 
account of the report of the Central Pay 
Commission and those of the other 
Commissions salary rates have been made 
very uniform and the amenities that are being 
provided now in all the railways are far better 
now—and they are increasing day by day—as 
compared to the days of the Company-
managed Railways. 

Then, some hon. Members referred to the 
need for seasonal adjustment in the supply of 
wagons for various commodities and here I 
will read out a portion from para. 27 of the 
speech of the hon. Minister in which he says 
this: "A revised procedure for arranging 
movements in an order of preference for 
various commodities was introduced in 
August 1953. While ensuring planned 
movements for essential commodities in 
varying quantities as may be necessary in the 
interests of local economy of the areas 
served. The procedure has so far worked 
satisfactorily." According to this scheme 
specific quotas are prescribed for the various 
commodities and these quotas 

are based on  seasonal  requirements.. 
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Then we are also thankful for the information 
that has been given by the hon. Minister that 
under the first Five Year Plan they have     
already  spent Rs.  131  crores in  1951-52 and  
1952-53 and that a sum of Rs. 77 crores is ex-
pected   to  be  spent  in   1953-54.    That 
leaves  a  balance  of    about    Rs.   191 crores.    
They have said that there is a shortfall of about 
Rs. 60 crores.    In regard to Works, Machinery 
and Rolling Stock of railways, a sum of Rs. 95 
crores  has  been provided  for   1954-55   I and 
we have been assured that 1,600 new  
locomotives  and  11,000    wagons would  be  
obtained.   We   also   expeei to receive 5.000 
wagons from the United  States   under   the  
Foreign  Assistance Programme. 

Then, Sir, the hon. the Railway Minister has 
also reported that the punctuality' ratio has very 
considerably improved, as in fact it has. Plat-
form facilities are being improved at nearly 500 
stations, waiting facilities are being augmented 
and improved at nearly 300 stations, 
electrification is being done in more than 100 
stations, lighting at 100 other stations are being 
improved and foot over-bridges are being 
provided at about 35 stations. 

Amenities for third class passengers are being 
considerably improved. Nearly 190 new trains 
have been introduced. The Minister has been 
good enough to appoint a committee to enquire 
into accidents and here I may also draw his 
attention to the fact that in the Oudh and Tirhut 
Railway somehow during the last one year there 
have been far more accidents as compared to the 
previous period and I am sure the Committee 
will enquire into the cause of those accidents to 
the Kumaon Express. 

He has also been kind enough to appoint a 
committee with regard to corruption. My 
experience of these anti-corruption committees 
for over a period of 12 years is that not much 
comes out of them. After all, it is a larger 
question and I think unless the general level of 
the moral standard of the people rises, there is not 
much to be expected.   Because it 

has  always  two  sides—the man  who wants 
the wagons and the man who supplies the 
wagons    an-1  - - long   as ■ there is no quarrel 
between tnese two, it  is   very  difficult  to 
control  it.   In fact, I know at the time when 
potatoes were strictly controlled,    bags    were 
being  handed  over  to  the  contractor who was 
a licensee and who got them at Rs. 14 per 
maund whereas the sale price in Kanpur was Rs. 
28 per maund. It  was  quite  profitable  for  the 
contractor  and    naturally the mal babu who 
supplied   the   wagons   was   very strongly 
tempted to make money.    In fact, one or two of 
them were arrested by the police and sent to jail, 
but that happens only very rarely.   You might 
be  able to catch one out of 100, because both 
sides   stand   to   gain.    The   mer chant 
stands   to   gain  a   considerable amount  and 
as long as this disparity remains,   as   long   as 
this   temptation remains, it is very difficult to 
control this. 

The new travelling concessions that have  been 
announced  are   very  welcome—circular   tour 
tickets  for   1,500 miles  and  over,    round 
tour tickets available   for  45   days,   students 
concessional monthly tickets, concessional hill 
station return  tickets  etc.   These concessional 
hill station return tickets are valid during April to 
October, but I would suggest to the hon. Minister 
that he should make  it all the  year round. 
Because I can inform him that I have seen people 
coming   all   the way from   England    and 
staying  in Naini  Tal  merely  to   see   the 
Himalayas.   There  are people who   are  so very 
fond of the sight of the Himalayas which is very 
clear after October only—in fact    during 
November and December.    At    other    times it 
is  so dusty  that  it   is   not   clearly  visible. 
Therefore if  it is made  all the  year round, it will 
encourage tour*** traffic. 

While I am at it, I would also request the 
hon. Minister to give us a little share out of 
the 400 crores that he is spending under the 
Five-Year Plan for the improvement of the 
Kumaon Railway. I put that point before him 
in 1952 and he informed me at that time 
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that the Government's policy was not to 
convert metre gauge into broad gauge but its 
policy was to extend railway facilities to other 
areas. But I find on page 10 of the hon. Minis-
ter's speech it is mentioned: "Bez-wada-
Madras Section of the Southern Railway on 
which a sum of Rs. 4 crores is being spent, 
including Rs. 80 lakhs for the remodelling of 
the Bez-wada yard and Rs. 2;09 crores for the 
conversion of Gudur-Renigunta Section from 
metre gauge to broad gauge." I would submit 
that either conversion or provision of an 
additional line from Bareilly or Rampur to 
Kathgodam— a distance of hardly 60 miles—
will not cost more than Rs. 1 crore. There are 
about two million people living there and 
even on a population basis— that is, for a 
population of 310 millions in India we are 
spending Rs. 400 crores—we are normally 
entitled to Rs. 2 crores as our share. Because 
after all it is no good our enjoying the 
progress of the Five Year Plan merely from 
the papers on the Radio. We must also have 
something visible in our own area as to what 
is done by the Indian Union for those people. 
After all, you cannot extend the railway into 
the Himalayas; it is only a small section for 
which we ask you to do something. I would 
therefore strongly appeal that either have the 
additional line or have the metre gauge 
converted into broad gauge. The new line can 
be taken from either side—either from the 
Rampur side or from the Bareillv side or from 
the new colonisation side. If that is done there 
would be great improvement and it would 
greatly facilitate those people living in that 
area. 

Lastly, Sir, I would like to draw his 
attention to one important point with regard 
to the increasing expenditure. He has himself 
said that there is a continued increase in the 
working expenses of the Railways and a pro-
gressive diminution of the Railway surplus. 
The working expenses are up by about Rs. 50 
crores as compared with the expenses for 
1948-49. It has been mentioned that except 
for a sum of Rs 10 crores which is due to the 
taking over of the State Railways, the 

bulk of the increase is attributable to the 
liberalisation of benefits to staff. Well, Sir, we 
do not very much grudge the liberalisation of 
benefits to the staff but 1 wish to draw his 
attention specially to one point. As he knows, 
I have also been connected with these public 
utility concerns for a very long time—hydro-
electric schemes, water supply schemes—and 
I had to run them in my capacity as Chairman 
ot the Municipality. I know that me argument 
that public utility concerns should not pay 
profits will not hold water. They have to pay; 
every commercial undertaking has to pay, 
otherwise it comes to an end. I would res-
pectfully bring to the notice of the hon. 
Minister one important point about which I do 
not find any explanation in any of these books 
here. In 1939-40 the total route mileage was 
36,557—that was before partition—and in 
1952-53 that mileage had gone down to 
33,519. That is to say, there is diminution of 
nearly 3.000 miles. The number of staff in 
1939-40 was 6* lakhs while in 1952-53 it has 
gone up to 9,31,000, that is to say, there has 
been an increase of 50 per cent, in the number 
of staff. Now, I am not able to find any 
explanation for this. I find that the total tons 
of goods lifted was 

92 million in    1939-40 while 6  
P.M.        it    is only    97    million    in 

1952-53. There is hardly a 
difference of 4 per cent. The number ■ of train 
miles operated in 1939-40 was 176.5 millions, 
whereas today, i.e. 1952-53, it is only 175-4 
millions. That is a diminution of one million. 
So, all these factors do not explain why there 
should have been this need to increase the staff 
by 50 per cent., from 6.5 lakhs to 9.31 lakhs. A 
further analysis shows that it is only in the case 
of the class TV employees that the salary bill 
ins gone up tremendously. Mr. D. Narayan iust 
now pointed out that the officials in this 
country are being paid very high salaries and 
that those salaries should be reduced. I 
respectfully heg to differ from him on this 
point, because in the case of the Class I and 
Class II employees the salary bill for 1939-40 
was only Rs. 3.14 crores. In 1952-53. it was Rs. 
3-08 crores.    It   has    gone ■ 
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[Shri J. S. Bisht.] down  slightly,   while the  

number  of officers in those two classes has 
since increased    from 1,800 to 2,400.    It   is 
this class that forms the brain and the backbone 
of the Railway Administration. As explained by 
Dr. Naun Jas-•aey who is an expert in statistics, 
the salaries even in the Russian railways are 
very high in the case of the higher officers, 
especially for the top ranking -officials who 
manage the big railways. So, I do not think that 
the salaries of our officers are on the high side.   
The increase in  the  salary  bill   has  been only 
in the case of the Class Til and Class IV 
employees, especially Class IV. I find that, 
while the salary bill of the Class IV employees 
in 1939-40 was oniy Rs. 13:84 crores, today it 
is Rs. 73:63 •crores.    It has gone up by nearly 
five times. This has gone up partly because the 
number of workers,   in this category has gone 
up by 50 per cent.   As I have said, neither the 
route mileage, nor the tonnage  of freight lifted 
nor the number of train    miles    operated 
justify this tremendous increase in the number 
of the staff.   I hope that the hon.  the  Railway   
Minister  will  look Into this matter    because    
we cannoi; after all go on increasing the staff, 
as otherwise we will not be able to reduce the 
passenger fares or the freight rates. . The 
passenger fares have gone UD from an average 
of 2:9 pies for third Class per mile to five pies 
now. and so while there is no possibility of our 
reducing it, there should be  no  chance of in-
creasing it also any more.   If the workers want 
higher   salaries    and more, benefits and 
amenities, they must also earn them.    Merely 
because they are In a strategic position and can 
threaten us with strikes and all that, we should 
not  allow them  to  take  things  easy. If they 
want higher salaries and more amenities, they 
will have to work more. If, as a matter of fact 
you take into consideration the various 
concessions given to them, such at the 
increases in wages on account of the 
recommendations of the Central Pay 
Commission, the Joint Advisory    Committee's    
recommendations, the   Adjudicator's    Award,   
the 
loss  on grainshops and also the  recom-
mendations of the Gadgil Committee's 

Report, the increase in the wages bill comes to 
Rs. 61.99 crores. From the figures given by 
one of the members of the Railway Board in 
an article in the Press—Mr. V. Nilakantan—I 
find that the total number of staff per route 
mile in this country is 28 as compared with 5 
in the U. S. A.—which is vastly different—
and 17 in France. The total number of staff per 
thousand train miles is 5 in India as compared 
with 2 in the United Kingdom, 1 In the U. S. 
A., 2 in Japan and 2 in France. The total 
number of staff per million ton miles is 32 in 
India as compared with 2 in the U. S. A., 19 in 
Japan and-5 in France. Of course, for the TJ. 
K. the figures given by him are a little high, 
but I do not know whether they include certain 
other items, because I find that the amount of 
goods lifted by the British Railways is 281 
million tons as against 97 million tons in this 
country. I find another difference, and that is 
the track mileage is 52,000 in England, though 
route mileage is 19,276. That might explain 
the difference. These figures show that en the 
whole we are over-staffed especially in the 
case of Class III and Class IV staff, and I have 
no doubt that the Railway Minister will look 
into this, because this is the only line along 
which some economy can be effected and this 
mounting rise in expenditure can be arrested.   
Thank you, Sir. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

SHRI S. N. DWIVEDY (Orissa): Mr. 
Deputy Chairman, I am sorry it is not possible 
for me to join in the chorus of praise in this 
House for the Railway Ministry. I would 
really thank the Railway Minister when I find 
that the railway officials, whenever they hear 
of any grievances from third class passengers, 
would look to their grievances more seriously 
and would not adopt any discriminatory 
behaviour as between this class and the other 
higher classes of passengers. He may 
sincerely try for an improvement but the 
administrative set-up is so used to the 
previous way of conduct that probably his 
professions and declarations are not being 
actually acted upon.   So, the progress 
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made, to my mind, is not at all remarkable. 

Sir, there are demands for railway lines 
from all over the country. While the extension 
of the railway system is highly desirable, what 
I want to know from the Railway Ministry is 
their exact policy in regard to the granting of 
new lines, whether it depends upon the 
finances and materials that we have in this 
country, or whether there is any system of 
priorities. There is no doubt that in industrial 
areas lines have to be developed as quickly as 
possible, but some priority has to be given at 
the same time to the demands of the backward 
areas which have been so ?ar neglected. If the 
question is to be considered only on economic 
grounds, then I do not think we would be able 
to reach all the places in the country. 
Therefore, I would like the Railway Minister 
to tell us wha't his definite policy is in regard 
to the onening of new lines. 

About the administration, many things 
have been stated here. I think it is time that the 
Government of India seriously considers 
whether the entire communication system of 
the country—the railways, the roads and 
airways—should not be put in charge of one 
Ministry. Transport and communications 
should go together and should be co-ordinated 
in order to have a fully-developed system. 

We have the Public Corporation for the 
Airways. I think for other sectors also if some 
such Corporations are established and the 
Minister in charge remains there, to co-
ordinate, then we would get more benefits. Of 
course, 1 do not think the present Air 
Corporation is the real Corporation that we 
desired. A Corporation in the nationalised 
sector must be such as would he 
representative of all interests including the 
user, commerce and labour. Therefore I 
should think that this suggestion should 
receive the serious consideration by the 
Government of India. 

As regards corruption, the Government of 
India have appointed a Committee. I have the 
questionnaire aid the terms of reference.   I 
want a clari- 

fication from the hon. Minister as to 
whether within the scope of this Com 
mittee the Engineering Services of the 
Railways are included. This clarifica 
tion is needed because we know cor 
ruption is not only in other sectors but 
in the Engineering sector also. Fri 
ends here have spoken about the cater 
ing arrangements. I have nothing more 
to add because it is as bad as it was 
at any time and what I feel is perhaps 
some of the caterers who are old, ex 
perienced and have easy access to high 
authorities do not pay much attention 
to the passengers. The hon. Railway 
Minister said in his speech that he has 
extended facilities, to the inter-class 
and third class passengers, of the din 
ing cars supplying in dishes in the 
compartments but at present in the 
dining cars the inter class and third 
class passengers are not allowed to 
enter unless they pay extra charges. 
Personally speaking, actually if you see 
you will find that it is impossible for 
any inter-class or third class passenger 
to take his food in his own compart 
ment whereas second and first class 
passengers could easily do that. So the 
need is greater for these classes. So 
I ask whether the Ministry would not 
consider giving these facilities to the 
other classes of passengers also and 
if I remember aright, here in this 
House the Minister told us that about 
catering complaints some Committee 
has been appointed with the Deputy 
Minister as the Chairman. I wanted to 
know what happened to that Com 
mittee, what recommendations 
it has made about these 
catering arrangements. I would 
also like the Minister to con 
sider one thing about corruption in the 
catering. I am told that the contrac 
tors take the contract and sub-let. it to 
the vendors who are to pay a very 
large amount to get these from the 
contractors. I am told that in Khuria 
and some other stations in the Nor 
thern Railway some co-operatives havp 
been started by the vendors and that 
is working very successfully. I would 
therefore urge upon the hon. Railway 
Minister if it is not possible for him 
to encourage these     co-operatives on 
other Railways also. 
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[Shri S. N. Dwivedy.] 
As regards abolition of classes, our hon. 

Minister is very anxious as he says, to give 
facilities to the third class passengers. Last 
time he told us that not only he wants 
abolition of classes but that he wants to give 
the third class passenger the comforts of the 
second class passenger. If it is possible for 
him to abolish classes in thp trains, I would 
ask him why he cannot start it from the 
Railway Stations. Why not in the stations the 
same comforts be given to all classes of 
passengers? Why make a distinction there? It 
is not a question of accommodation in the 
station which prevents you. There is no 
paucity of wagons etc., arising there. Why not 
the hon. Railway Minister consider giving the 
same comforts or the same facilities to the 
third and inter-class passengers as are given to 
the upper class passengers today? I would also 
suggest that if we are to attract tourist traffic 
in. this country, special provision and special 
arrangements should also be made on the 
stations for the passengers who are coming to 
this country from other countries to visit the 
places. 

Sir, many things have been said about 
passenger amenities. Of course, I do not see 
that the facilities for travel for the third class 
passengers have improved very much. If you 
go to compartments and see them—of course 
the compartments which are newly con-
structed are a different matter—but in the old 
compartment, there is no light, you do not find 
even the normal facilities that were there 
before. Perhaps those are to be condemned 
after some time and so they are utterly 
neglected and nobody looks into their 
condition. I would reauest the hon. Railway 
Minister that sleeping facilities for long-dis-
tance third class passengers should be 
provided for. At present some bogies are 
given for long distances such as from Calcutta 
to Bombay or Calcutta to Delhi but why not 
extend this to places where you attach bogies 
from intermediate stations to certain 
destinations. In those bogies it can 
immediately be done. Reservation for third 
class passengers can be    intro- 

duced and more third class bogies ran be 
attached so that they can get sleeping 
accommodation. Then in the pam-pniet that 
has been given to us, it has been stated that 
overcrowding has decreased and more trains 
have been provided for. As Mr. Ranga was 
saying, more have been given but it is not 
enough Overcrowding is still there but there is 
another aspect of how overcrowding can be 
decreased by giving snecial attention to the 
third class passengers. I have seen it myself 
that at some stations the villagers, who come 
in groups and who have no idea of the time 
the trains stop at a particular station, go into a 
compartment where there is already 
overcrowding and they have no time to go and 
see other places or compartments which may 
be vacant or there might be some persons who 
do not allow anybody to get into them. So 
these poor people are huddled in one 
compartment. If the officers on the stations, 
specially important stations of pilgrimage, are 
asked to give special attention to the third 
class passengers or villagers when they come 
there and if they show them the vacant 
accommodation, then I think much of this 
trouble would also be removed. At the same 
time I would -ilso smuggest that complaint 
books should be given to all compartments 
and persons should be allowed to write in it in 
their language. At present I have seen that 
people are not allowed to write If they want to 
write in any language other than English. 
Instructions should be issued to say that they 
can write In their own language whatever may 
he their regional language. By *his device the 
overcrowding that you find at present may be 
reduced to a certain extent. 

Other hon. Members have spoken about the 
new railway lines needed in Orissa. We have 
been clamouring for them for a very long 
time. Now that the steel plant has been located 
in that State, the opening of not only new 
railway lines but also the developing of the 
port at Paradip and the improvement of the 
roads have become-a great necessity.   I would 
suggest that 
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the place where the steel plant is to be located 
has to be connected with other parts of Orissa 
not only on the main lines of communications 
for which surveys have already been made, 
but also by extension of means of com-
munication, i.e., Reurekela to Talcher, and 
Sambalpur to Kantabanji. These lines can be 
taken up immediately if you are to develop 
these areas and give full benefit to the 
populations there. 

I would also like the Railway Minis ter to 
consider whether it is not possible for him to 
construct a line for which the survey has been 
made long, long before, that is, the line from 
Kendra-para Road to Kendrapara sub-division. 
If you take a copy of the old B. N. R-map, from 
1916 to 1926, you find there is a red mark for 
this proposed line— from Kendrapara Road to 
Kendrapara sub-division.   This is the place 
where large  quantities  of  commercial  goods 
like jute and paddy are exported.   That is a 
project which should be taken up for 
consideration.   I am told the Government of 
Orissa have also    recommended the 
construction of this    line at a very early date. 

Sir, in conclusion, I would like to raise the 
question of the location of the regional 
headquarters of the Eastern Railways. I do 
not know what decision has been made in this 
regard. But since we are having this new steel 
plant there, since new railway lines are to be 
opened there, it is but proper that the regional 
headquarters of the Eastern Railways should 
be located in OrisSci 

SHRI KANHAIYALAL D. VAIDYA 
(Madhya Bharat): 
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Southern Railway) 

(over-bridge' 

Railwav 
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(Time bell rings.) I may 
complete the sentence. 

[For English translation, see Appendix 
VII, Annexure No.  58.] 

SHRI M. P. N. SINHA  (Behar): 

(Railwav Minister' 



967 Budget (Railways), 1954-55—    [ COUNCIL ]      General Discussion      968 

 



 969     qfyhudget (Railways),  1954-55— t 24 FEB.  1954 ]      General Discussion. 970 
 

(preference 

[favour) inculcate) 

(army; promotion) 

(immediate officer) 

recommenc 

D.T.S.' 

(Ti.fi. 
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;Shri M. P. N. Sinha.l f bottleneck) 

(supervision 

they should be 

brought under the controJ of some officer. 

irhnnlQ I

(Time bell rings.) 

restore) 

bridge) 
(Parliament 

(development 

goods traffic .five year' 
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[For English  tranlation, see Appendix VII, 
Annexure No. 59.] 

SARDAR BUDH SINGH  (Jammu and 
Kashmir): 



975 Budget (Railways), 1954-55—   [COUNCIL] General Discussion     976 
 

 

[Sardar Bud'h Singh.] 

(Cjovernment 

of India) 

^National Conference) 
hon. Minister) Govern mem 



977       Budget (Railways),       [ 24 FEB. 1954 ]      General Discussion. 978 
1954-55— 

 



979 Budget (Railways), 1954-55—   [ COUNCIL ]        General Discussion   980    
 

 



981 Budget (Railways),      i 24 FEB. 1954 ]      General Discussion.        982 
1954-55— 

 

[For English translation, see Appendix VII, 
Annexure No. 60.] 

MR. DEPUTY CHAIRMAN: Will the hon. 
Member take some more time? 

SARDAR   BUDH  SINGH:   Tomorrow. 

MR. DEPUTY CHAIRMAN: There is a 
message to be read. 

MESSAGE FROM THE HOUSE OF THE 
PEOPLE. 

THE DISPLACED PERSONS  (CLAIMS) SUP-
PLEMENTARY BILL, 1953 

SECRETARY: Sir, I have to report to the 
Council the following message received from 
the House of the People, signed by the 
Secretary to the House: 

In accordance with the provisions of rule 
132 of the Rules of Procedure and Conduct 
of Business in the House of the People, I 
am directed to enclose herewith a copy of 
the Displaced Persons (Claims) 
Supplementary Bill, 1953, which has been 
passed as amended by the House at its sit-
ting held on the 23rd February 1954." 

I lay the Bill on the Table. 

MR. DEPUTY CHAIRMAN: The House 
stands adjourned till 2 P. M. tomorrow. 

The Council then adjourn 
ed till two of the clock on 
Thursday, the 25th February 
1954. 

134 C.S.D. 


